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«h il R. C. Majhb I be* to present
a petition signed by a petitioner 
regarding excise duty on vegetable 
non-essential oils.

DEMANDS FOB GRANTS: contd. 
M in is t r y  o f  Commerce and Indus

try—contd.
Shrinifl Maflda Ahmed (Jorhat): 

Sir, I beg to say at the outset that I 
am neither going to comprehensively 
review  the annual report of the Min
istry of Commerce and Industry nor 
searchingly scrutinise their Demands. 
I shall merely submit some humble 
observations on a tew activities of this 
Ministry. There can be no two 
opinions in this House that this Min
istry has played an effective role in 
implementing the avowed policy of 
the Government of India in diverse 
economic spheres. The annual report 
shows that despite many difficulties 
and shortage of foreign exchange the 
Ministry of Commerce and Industry 
has made all-round efforts to better 
the industrial output and instal new 
lines ot production in many industries. 
It is a matter of genuine pleasure for 
me, and I believe that other hon. 
Members of this House will join with 
me in congratulating the Ministry for 
its endeavour to change the industrial 
face of India. Leaving aside the big 
cities, the small towns and even vil
lages are today humming with indus
trial activity and millions of hands, 
formerly unemployed or under
employed, are now engaged on gainful 
employment The Ministry through a 
large number of governmental and 
semi-governmental bodies has finan
cially and technically assisted the 
small entrepreneurs to acquire a new 
status of life. In a period of seven 
years only (seven yean of the Plan 
period), India has acquired pride of 
place on the industrial map of the 
world and it is, if X may say so, not a 
small achievement considering that 
4 #  country has emerged from a war- 
ton  economy and «et-backs of geogra- 

partitions.

First of all, I would like to say n 
few words about the handloom indus
try which has been aptly described as 
the jewel of our cottage industries, 
litis hereditary cottage industry 
is playmg a significant role in our 
rural economy. It is providing direct 
employment to 76 lakhs of persons who 
work on some 25 lakh h&ndlooms 
spread all over the country. The 
handloom industry has come to stay 
and we can confidently hope that in 
the near future it will provide gainful 
employment to more and more persons. 
Here I wish to say something about 
the quality, designs and colour sche
mes of the handloom fabrics. I 
understand that fashion experts of 
some foreign countr es, where we are 
interested in exporting our handloom 
fabrics, believe that the quality, 
designs and colour-schemes will not 
have a wide appeal and popularity in 
those countries. For instance, we in 
this country like bold, red, green and 
blue colours, but in Paris, New York 
and other fashion centres file designers 
and customers like faint gentle 
colours. So, I would like the Minister 
to look into this aspect ot the .hand
loom industry so that just by over
sight we do not lose foreign markets 
for our handloom products when pro
duction is rapidly increasing. I am 
happy to see that this Ministry and 
all the State Governments have set up 
a chain of emporia within the country 
and a few important centres abroad 
where specimen of the Indian handi
crafts are displayed on a permanent 
basis. Assam which has the unique 
privilege of being the premier State 
of India so far as non-mulberry silk 
is concerned has some exquisite tradi
tional handicrafts such as embroidered 
silk and cotton fabrics, bamboo and 
cane articles, wood carving, etc. But 
I am sorry to say that these articles 
of Assam handicrafts are not exhibit
ed in the show cases of the Central 
Government emporium in the capital 
and I do hope that specimens of Assam 
handicrafts will have a permanent 
comer in the Central cottage indus
tries emporium and other displaying 
centres abroad in the near future. The 
Handicrafts Board arranged an exhi-
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bition of bamboo articles in New Delhi
• tew weeks hack. I am confident that 
it t̂ e bamboo articles are adequately 
displayed by our emporia, this indus- 
try will receive an impetus and the 
manufacturers a steady means of 
income.

Now, Sir, I come to the small scale 
industr.es. The Ministry has circulat
ed a brochure on the programme and 
progress of the small scale industries 
in the country. It gives a list of 127 
schemes, a great majority of which are 
already being worked out and the rest 
are to be started soon. I find that the 
list includes various kinds of tools and 
equipment and consumer goods. But 
I am surprised to note that in the list 

there is no mention of tools and imple
ments which the tea plantations need 
very badly. Obviously, if the Govern
ment of India would not encourage 
the manufacture of tea plantation 
implements within the country, they 
will have to be purchased outside India 
and that would mean a strain on our 
foreign exchange. I shall, therefore, 
request the hon. Minister to give a 
thought to this essential item and 
include it m the list of small scale 
industries. This small industry for 
manufacturing tea tools should be 
extended all the aid which the Gov
ernment normally give to other indus
tries of similar type. In Assam, the 
Co-operative Industries of Karanga, 
which is within my constituency, are 
for the last few years manufacturing 
some tools needed by tea plantation. 
But the rate of production and the 
variety of tools are limited and the 
work on the whole is handicapped 
because of want of power, financial 
aid, marketing information and 
marketing facilities. Similarly, there 
are «  large number of other small 
industries in Assam which need to be 
revived, rehabilitated and developed. 
The Ministry already has an industries 
Information service. I wish to submit 
that this service is vitally important 
for flue promotion of small soale 
itidug tries and it should be fuljy 
extended to all parts of the country

including Assam so that the energies. 
'it small entrepreneurs are usefully 
tod gainfully channelised.

The b cycle has been found to be a. 
V>ick and cheap means of transport,, 
particularly in rural areas where the 
people are rendered immobile in the 
Absence of a handy means of trans
port. I am happy to note that this 
industry has made good progress antf 
the increasing internal demand for 
bicycles is being met I should like 
to tell the hon. Minister that the 
bicycle has not yet found its way to 
Assam where I feel it is an imperative 
hecessity. Either the manufacturers 
Of bicycles should make their products: 
Available in Assam at prices prevail

ing in offier parts o f  fiidfe or tfte 
Government of India should encourage 
tame local people there to start the 
*nanufacture of bicycles and spare 
barts. It will provide employment to 
beople and a cheap means of transport 
to the student community, the offlee- 
feoers and the peasantry at large.

Though I fully endorse the Govern
ment's policy in setting up drugs and 
allied pharmaceutical industries and 
restricting the import of medicines, 
yet I am to say that I find the restric
tion on the import of medicine has 
become so wide that certain essential 
medicines which are not being indi
genously produced or whose indige
nous equivalents are poor have been 
excluded; and in consequence, some o f 
these essential medicines have now 
been stocked away by the agents o f 
foreign medicines and are sold at 
fantastic prices by the unscrupulous 
dealers without any cash memo. The 
restriction in import of medicine i* 
severely affecting the victims of cer
tain diseases. So, I would request the 
Government for some relaxations in 
the import machinery so far as essen
tial medicines, X-ray plates, surgical 
instruments and certain baby foods 
are concerned. I am to regretfully 
say that the indigenous production o f 
drugs is not adequate and its quality 
is poor. We hear so many complaint*
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about the inferiority of penicillin 
locally produced. Sir, X w u  shocked 
to learn about one specific instance 
from a medical personnel in Assam. He 
disclosed that to his utter surprise he 
found flour in a penicillin phial. I 
would like to draw the special atten
tion of the hon. Minister to this matter 
and request him to probe into this 
lamentable affair.

Lastly, I have a suggestion to offer 
to the Ministry of Commerce and 
Industry. It is about the commemora
tive stamps. During the last few 
years commemorative stamps have 
been issued about some of our achieve
ments. India has become self-suffi
cient in some light engineering and 
other industries. Let us have a series 
of commemorative stamps on them. 
In this context, I want to mention tea 
and jute, the principal foreign 
exchange earners of the country. The 
facsimile of the tea leaves and jute 
plants on our foreign mails will no 
doubt be an effective means for wide 
publicity which would incidentally 
promote our exports. The Ministry 
should take up this matter with the 
Ministry of Transport end Communi
cations.

Finally, Sir, I am to say that when 
on the one hand we rejoice to see the 
glorious map of Industrial India, on 
the other hand we the people of Assam 
are very much disappointed at the 
go-slow policy of the Government of 
India in industrialising that eastern
most part of the country. It is indeed 
a great pity, that not a single indus
trial project has been set up in Assam 
so far, when other sister States like 
Madhya Pradesh and Orissa are 
marching towards a bright and pros
perous future with huge industrial 
projects.

The strange thing, the painful thing 
is that when Assam's natural resources 
are the highest per capita in the coun
try, Assam’s per capita income is the 
lowest in the country. Therefore, 
I urge upon the Government 
fo expedite measures to harness 
the vast rssopfcfcs at the State 
hitherto unexpldlted, which will go a

long way in ameliorating the economic 
condition of the people. We are look
ing forward to that day when Assam, 
will be able to take her rightful place 
with the other sister States of India, 
and to contribute worthy contribution* 
towards strengthening the national 
economy.

With these words, Sir, I support the 
Demands of this Ministry.

Shri Knttlkrisluuui Nair (Kozhi
kode): Mr. Deputy-Speaker, Sir, I 
speak in support of the Demands 
relating to this Ministry. In doing so, 
I express the sentiments of the people 
of India about the %uccess in our 
achievements in the industrial sphere. 
In this sphere, Sir, we have been very 
fortunate, and our policy is mainly 
responsible for the success in this 
sphere.

We have a co-ordinated policy, a 
policy that will start in the way of 
construction of a country through 
democratic methods. The private sec
tor and the public sector are given 
due prominence, and the policy is such 
that no other practical methods could 
be found in implementing the indus
trial achievement of our country. 
With these words. Sir, I wish to sup
port the Demands.

At the same time, we are now con
sidering the shaping of the Third 
Plan, so much so it may be in place 
if I place certain suggestions regard
ing my State. I belong to Kerala, to 
the northern portion of Kerala which 
was previously part of Madras. While 
we were with Madras we were prac
tically neglected. It has been our 
fate after the formation of the Kerala 
State, that we have been neglected 
hopelessly.

Sir, considering the density of 
population in Kerala, you will find 
that it comes to 907 while the all-India 
basis is only S12. As to unemploy
ment, the employment exchange 
figures for the period ending 31st 
March I960, will show that petitions 
are pending in respect of 39726 per
sons. Educated unemployment in
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.Kerala is a peculiar thing, and I need 
not stress upon that point. Under- 
employment in Kerala is more than 
in the rest of India. The agricultural 
labour is 13 per cent at the popula
tion in India, while it is 21 per cent 
in Kerala. If we scrutinise the exist
ing condition of industry we will 
find that it i> very backward in 
industrial progress. There are under 
the Factories Act 1349 factories with 
1,21,747 workers. The average works 
out to 90 workers per factory. If you 
look at the set-up of industrial 
workers, you will be surprised to find 
that out of the industrial workers 
34*2 per cent are working in cashew 
factories, only 14‘ 9 per cent in textile 
mills, 11*8 per cent in coir industry 
and 8-8  per cent in bricks and tiles. 
Cashew industry and bricks and tiles 
industry are seasonal. The industrial 
backwardness of the State can, there
fore, be very well realised.

Sir, I welcome the industrial policy 
-of the Government of India, which 
stresses that regional development is 
necessary. As such, Sir, I think it will 
not be out of place if I say that the 
northern portion of Kerala which has 
"been neglected consistently will be 
looked into when the Third Plan is 
'finalised.

The Government of India granted 
during the Second Plan period four 
units for manufacture of cycles to 
Kerala State, but it has been our mis
fortune that all the four units were 
combined by the Kerala Government 
into one and that too was located in 
the industrially developed Trivan
drum. I point out this because, when 
the rest of India is prospering because 
of the industrial policy of the Govern
ment of India, it will be cruel if we, 
a portion of the northern part of 
Kerala, suffer because of neglect both 
•t the hands of the State Government 
and at the hands of the Centre.

Sir, there is scope for a paper mill 
in Nilambur. 25 per cent of the area 
is forest Moreover there Is available 
*11 the material necessary. Water is

there in plenty. So also electricity. Z 
would suggest that the prospect at 
establishing a paper mill ia the 
Nilambur area is very bright

The Minister of Industry (Shit 
Mannfahal Shah): Sir, without mean
ing to interrupt the hon. Member, X 
would s^y, as the House is aware, a 
big paper factory and a pulp factory 
has already been designed based oa 
the Nilambur forest resources.

Shri Kuttikrishnan Nair: It was fc
respect of a private concern. But I 
am afraid, because of an agreement 
which has been under fire as the inter
est of the workers was disregarded, 
that may not fructify. I appeal that 
a Government factory may be takes 
up and established there. You may 
remember that in respect of Rubber 
production, Kerala has contributed 
ninety-nine per cent of the output. 
There are sixty-one factories. There 
are 2168 workers. There are in all 
three and a half lakhs of workers in 
all the rubber plantations. If proper 
facilities are afforded it will be of 
very great help in the promotion of 
this industry.

I would like to stress about the need 
for setting up another factory for 
lemon grass oil. Kerala has the 
monopoly of this particular item. It 
is a peculiar product of Kerala. We 
will be earning good foreign exchange 
by the export of this item.

I think it will not be out of place 
if I make a reference to the second 
Ship-building yard at Cochin. The 
Expert Committee has accepted that 
Cochin is the best place. We find a 
lot of propaganda going on that it may 
be shifted from there The Chief 
Minister wrote to the Members of 
Parliament belonging to all parties 
saying that the Centre is going to 
change it and we have to be alerted. 
So, I am sure that this Government 
will give due consideration to this 
matter and that they will be doing 
their best and the just thing.
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Coaling to export commodities, I 
would like to refer to black pepper. 
We were earning a lot of foreign 
exchange because of export of this 
commodity. Now the prices have gone 
down. There is ample scope for the 
development of export of pepper. In
1953-54, about 12,661 tons were export? 
«d. In 1964-55, 13,691 tons were 
exported. In 1955-56 approximately 
an equal quantity was exported. We 
have got new markets in U.S.SJt. and 
Italy, and this should be taken 
advantage of. We And that the market 
which was speculative has now settled 
down. We should take advantage of 
the new markets where black pepper 
is in great demand.

Hie same is the case with cardamom 
and ginger. For looking after export 
promotion of these commodities there 
should be a Spices Board. The success 
of this Ministry is due to the innume
rable Boards that they have constitut
ed. The Coir industry has attained 
some settled position after the forma
tion of the Coir Board in 1954. In
1954-55, 10,720 cwt. of fibres were 
exported. In 1955-56 the figure is 
13,320 cwt. So far as yam is con
cerned, in 1954-55, 10,52,055 cwt. of 
yarn was exported. In 1955-56 the 
figure comes to 10,83,211 cwt Now, I 
appeal to the hon. Minister to estab
lish a Spices Board so that we could 
improve export of these commodities. 
If we do that, India will profit in 
earning foreign exchange to a greater 
extent.

I would like to refer to one other 
point. Under the Kerala Agrarian 
Relations Bill, pepper gardens and 
cashew gardens are treated as ordinary 
gardens and ceilings are fixed. As a 
result of this, excess land will have 
to be surrendered. 1 would request 
the hon. Minister to see that no 
fragmentation of the pepper and 
cashew gardens takes place. Unde? 
the above Bill, no extensions of the 
plantations could be resopted to in 
future. That is, Sir, a step which wifi 
affect our earnings of 
exchange.

Mr. Depnty-Speaker: The hon.
Member’s time is up.

Shri Kattikriahiiaa Nalr: With
these words I request the hon. Minis
ter to consider the importance of 
Kerala in earning foreign exchange 
and the request of the people of 
Kerala. I request also the hon. Min
ister to see what could be done in *hi« 
direction while preparing the Third 
Five Year Plan.

Dr. Krtahnaswamy (Chingleput): 
Mr. Deputy-Speaker, Sir, I regret 
very much that I cannot take the same 
rosy view of the situation as some of 
my hon. friends who have preceded 
me have done. The situation today 
in the field of exports is extremely 
grave, and a duty is cast an all of us, 
ministerialists and non-ministerialists 
alike to see the situation as it is and 
not as we would wish it to be.

During the pest year or two, certain 
steps have been taken to improve the 
export position. But it ib clear that 
they had not been sufficient. Indeed, 
in a few cases, these measures have 
had the opposite effect Since August 
1958, I think, if my memory serves 
me aright, restrictions on exports of 
two hundred commodities have been 
removed, quotas have been liberalised. 
Hefty excise duties on many articles 
have been levied making the domestic 
market unprofitable. Notwithstanding 
all these steps our exports have not 
jumped up. What is the explanation, 
Sir? Some of my friends, both here 
and outside, have pointed out that it 
is necessary to reduce excise duties in 
order that the trade might improve. I 
only want to point out that a mere 
reduction in excise duty will not 
improve our position in the export 
market What is wrong with our 
textile units is that they are outmoded 
and have ceased to be competitive 
altogether. We have succeeded in 
making the domestic market unprofit
able without improving the competitive 
position of the textile units abroad. 
The textile units can achieve com
petitive position only ‘ If we adopt
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more rationalised methods at pro
duction, of purchase and at employ
ment. Seven years ago, the working 
committee on textile industry made 
suggestions for improvement and it 
there are yet difficulties, it is because 
we have not been able to implement a 
large number of their recommenda
tions of that Committee. What is 
lacking today is not lack of know
ledge but lack ot will-power to 
execute the proper policies in order 
that we might achieve the maximum 
desirable result. We talk of thfe 
dynamics of the economy. But there 
has been no such thing as a moving 
power to face up with the conse
quences of the new demands that are 
made on us. Quite apart from the 
current strains on our balance of pay
ments, one Kas to view promotion of 
exports primarily as part of a longer- 
term problem. Let us realise that the 
additional interest and repay
ment obligations wfiich fall 
lue from 1860-61 onwards will require 
a twenty-live per cent increase in our 
exports. We are now exporting some
where around Rtk 550 crores or there
abouts. A twenty-five per cent 
increase would, therefore, be a consi
derable amount But, in addition. 
Sir, we will need more imports 
for a larger envelopment plan.

If fcn.
Of course I realise that changes 

have taken place in our economy. My 
hon. friend the Minister of Commerce 
and Industry has spoken frequently 
of the import saving that is bound to 
occur in our economy. I give credit 
to the Ministry for those steps that 
they have taken in this connection, 
but I would like them to have a sense 
of perspective. We might even with 
a certain amount of luck save about 
Rs. 100 crores on the import of steel 
and another Rs, SO to Rs. 40 crores on 
the manufactures which were pre- 
vioutay imported into our country. 
Surely, even on the most optimistic 
asaiubptlon, the additional require
ments of imports for a larger ftan 
and for a higher level of internal

production would have to be met 
eitherfrom additional foreign aid, a 
fact which deserves to be underlined. 
Or from increased exports. We canpot 
console ourselves by the reflection that 
our national income will increase. 
There has been a tacit assumption on 
the part of certain statisticians,, 
including my friend Professor Maha- 
lanobis of the Planning Commission, 
that if there is an increase in national 
Income there would be an automatic 
increase in exports. Past experience 
has proved these statistical prophets 
to be wrong. An increase in national 
income does not necessarily lead to 
an automatic increase in our exports. 
Indeed, the type of increase in pro
duction that has occurred in our 
economy during the past decade and 
what is taking place is not by and 
large export orientated.

For instance, increased production 
of vanaspati or soap will normally 
imply a reduction in the amount of 
vegetable oil that we have for exports. 
Therefore, the prime essential is to 
concentrate on export orientated 
industries and to ensure that 
import of raw materials 
and components are linked up with 
export performance, even in cases 
where industries are mainly for 
domestic consumption. This was done 
in the Ignited Kingdom immediately 
after the war, the years of hardship, 
as they are termed by professional 
economists. But in spite of affording 
all these incentives, we will still have 
great and formidable difficulties to 
surmount.

Let us realise that the integration of 
Europe into a common market is 
likely to affect our interests adversely. 
For one thing, we will have to face a 
higher tariff barrier in the future 
vis-a-vis the countries of Western 
Europe. For another, the associated 
territories will have an advantage 
over us in respect of many raw 
materials. It may be sound policy on 
the part of our Government to nego
tiate with these countries for a redac
tion in tariffs. It may also be fy the 
interests of the countries at Veptern
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lutopc to flunk of a reduction of 
-tariffs, for, indeed our dependence on 
aid from tbwe countries would be 
diminished if we coaid trade more 
freely.

We do not want to depend upon aid 
if  we can trade with those countries 
and export more In fact, part of the 
great demand and the need for aid 
apnngs from the policies pursued by 
mature countries The higher the 
import tariffs in advanced countries, 
the greater is the need for aid for 
primary producing countries This has 
to be stressed, and I am glad to And 
an inkling of this problem was given 
-expression to m the recent conference 
on GATT held only about seven or 
eight months ago I wish the Minister 
would give an opportunity to the 
House to have a full and comprehen
sive debate on GATT which certainly 
would help us to clarify our stand
point on some of these issues Certain- 
lv, it would be cheaper from the 
point of view of the conutnes of 
Western Europe some of whom have 
been generous in their aid if only 
they could think of lowering their 
tariffs in respect of goods imported 
into their countries from India

Let me now consider the position in 
“South East Asia We have to face— 
and this is a hard fact which will 
have to be faced bj the Government 
though their spokesmen may not wish 
to mention it—dumpmg by China in 
-these markets It only makes it all 
-the more imperative that we should 
create the climate of general export 
-consciousness In one sense our posi
tion is comparable to that of the 
United Kingdom immediately after 
the war and to that of Japan today 
"But m the case of the United King
dom, they had traditional, established 
markets We, on the other hand, 
have to start from scratch, as it were, 
and that is what makes the task more 
arduous

But what is disturbing is that 
-export promotion is considered to be 
•only one of the aim* of policy, there 
is little realisation of the fact that 
‘failure to increase our exports appre
ciably within fhfe next three or four

years will mean either a grinding bait 
to the process of development or -will 
make us entirely dependent on 
resources from abroad Neither 
prospect is one which can be viewed 
with equanimity

In order to promote exports, there 
are certain propositions of policy 
which I think must commend them
selves to the Government and to 
others who have given thought to 
this great question Firstly, if exports 
are to be the primary aim, we cannot 
afford to worry unduly over the con
sequences of exports on internal 
prices Indeed, the ohly time for us 
to worry over internal prices would 
be when a rise in domestic prices 
reduces appreciably the margin of 
profits in respect of exports It is this 
rather than a sensitive concern for the 
consumers that should always domi
nate our policy

Secondly, m appropriate cases we 
should even allow exports at a loss 
and make good the loss by a slight 
increase in domestic prices For 
instance, there is a good case for 
levying a kind of export cess of about 
one to one and a half per cent on all 
internal purchases of certain consumer 
goods and even internationally traded 
goods The proceeds of the cess can 
be used effectively to promote market 
surveys and even cover losses arising 
from exporting at competetive prices

Thirdly, our production programmes 
in the field of agriculture will have 
to be more realistic My hon friends 
are interested in advertising to the 
achievements of the Planning Com
mission I have a different apprecia
tion of the Planning Commission’s 
approach That reactionary body— 
with great deference to my friends— 
has not understood the full implica
tion of developmental programmes in 
our country The second Plan, for 
instance, puts the target for the pro 
duction of oil-seeds at around seven 
million tons, presumably on the basis 
of likely increases in domestic con
sumption and allowing for more or 
less the same level of exports It 
would be desirable, and in the Social 
interests, to increase our production
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of oil-seeds not only to cater to the 
increased internal demand but also to 
caputre a larger share of the expan
ding world trade in oil-seeds.

I have referred only to some 
factors in this situation. But I realise 
that there are other steps which also 
can be taken and which would be 
most desirable if they are taken very 
quickly. Sometimes one wonders 
whether we are going to take steps in 
time. And often the steps are not 
taken in season and when they are 
taken they are too late. Let us also 
realise that above all we should not 
delude ourselves into the belief that 
by changing the institutional arrange
ments, or framework for trading, we 
can succeed in expanding trade.

To suggest a co-operative frame
work or a state trading corporation 
may very well be good as a slogan, 
but from the point of view of achiev
ing something the, result would be 
nothing, if not negative. It is a factor 
which we will have to take into 
account. What is most important is 
to deal with the incentives towards 
expansion of exports, probably taking 
into account our present institutional 
pattern itself, and attempt to improve 
on it and to find out how far it should 
be amended in order to meet the 
greater developmental needs of our 
country. By utilising the existing 
institutions and by adapting them to 
the needs of a more dynamic economy 
by providing incentives, we can 
achieve more and promote more 
exports which will furnish us with

• the wherewithal to embark on larger 
and more rational regional develop
mental programmes.

There have been many issues raised 
by my hon. friend. Shri Morarka, 
relating to State Trading Corporation. 
But as I have pointed out to my hon. 
friend, the Commerce and Industry 
Minister, I shall not speak on State 
Trading Corporation today for an 
excellent reason. I am awaiting the 
second report of the State Trading 
Corporation in another two or three 
days and I do hope that the hon.

Minister, when he presents this 
report, in view of the many observa
tions that have been made on that 
body, will give us a full and free 
opportunity for discussing the many 
implications of the State Trading Cor
poration’s policy I should not wish to 
prejudge its achievements. But some
times, and I say it without wishing 
to cast any reflections on that body, 
the very idea of having quotas ha» 
helped the State Trading Corporation 
to earn a certain amount of cojpmis- 
sion and probably add to the cost of 
exports. I am' not going into it at 
any length today, but I do think that 
the time has come when we should 
review all these policies. The State 
Trading Corporation is a means to aa 
end and not an end in itself. Some
times institutions which are started 
acquire such a peculiar love for their 
existence and expansion of their 
empire that the larger interests of the 
country are forgotten or possibly 
ignored.

There are other issues relating to 
regional development. But as the 
time is short, I cannot possibly go 
into it. One thing I wish to explain 
to my hon. friend, Shri Manubhai 
Shah. This argument of efficiency that 
has been trotted out too often is 
something which can be over-worked. 
We know what this efficiency means. 
If he wants to know what the econo
mic arguments and the justification 
for different types of industries are, 
he might brush up his knowledge of 
history may perhaps do a certain 
amount of good. Indeed, the report 
of the Economic Commission of 
Europe in 1955 has certain illumina
ting chapters on the need for regional 
development and for the increase in 
per capita income being more fairly 
shared between different regions. 
Ministers also must find time, if not 
to read our speeches, at least to read 
such valuable documents and I hope 
my hon. friend will do so.

Mr. Deputy-Speaker: The follow
ing are the selected cut motions re
lating to the Demands under the 
Ministry of Commerce and Industry 
which will be treated as having been
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a owd subject to their being admissi
ble:-̂ *
Demand No. No. of Cut Motion

1. 9018 (Disapproval of Policy)
2019 (Distyproval of Policy)
2020 (Disapproval of Policy)
202 z (Disapproval of Policy) 
I986> 1987, 1988, 2000, 2001, 2002, 
2003, 2028, 2029, 2030, 2034,
2035, 2036,2037,2038, 2039, 2040, 
2041.

2. 1964, 1965, 1966. 1967. 1968,
1969, 1970, I97ii 1972, 1973,
1974. 1975* 1976. 1989. 1990,
199*> I992> 1993. X994> *995>
1996, 2004, 200s, 2006, 2007,
2008, 2009, 2010, 2011, 2012,
2013, 2014, 2022, 2023, 2024,
202$, 2026, 2027, 2031, 2032,
2033, 2042, 2043, 2044, 2045,

5. 1977,  1997, 1998, 20X5, 20l6
2017.

Faulty Import Licensing Policy 
Shri Prabhai Kar: I beg to move: 

“That the demand under the
head ‘Ministry of Commerce and 
Industry’ be reduced to Re. 1” .

Failure to industrialise backward
States

Shri Prabhai Kar: I beg to move: 
“That the demand under the

head ‘Ministry of Commerce and 
Industry’ be reduced to Re. 1”. 

Failure of the State Trading Corpora
tion to expand its activities

Shri Prabhat Kar: I beg to move:
"That the demand under the

head ‘Ministry of Commerce and 
Industry’ be reduced to Re. 1” .

Failure to explore world markets for 
export of Tea

Shri Prabihat Kar: I beg to move: 
“That the demand under the 

head ‘Ministry of Commerce and 
Industry’ be reduced to Re. 1” .

Failure to do away with the dispari
ties in levels of development bet
ween different regions of the coun
try.
Shri Jadhav: I beg to move:

‘That the demand under the 
bead ‘Ministry of Commerce and 
Industry* be reduced by Rs. 100".

Failure in preventing private mono
polies and the concentration of 
economic power in different fields 
in the hands of a small number of 
individuals
Shri Jadhav: I beg to move:

“That the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs. 100.”

Failure to provide facilities to train 
managerial staff for the cotton 
textile sector

Shri Jadhav: I beg to move:

“That the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs. 100.”

Need for publicity in regional 
languages and simlification of the- 
metric system of weights

Shri Asaar: I beg to move:

“That the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs. 100.”

Need to use easy names in Hindi 
instead of English for the Metric- 
Weights

Shri A-sar: I beg to move:

"That the demand under the 
head 'Ministry of Commerce and 
Industry-’ be reduced by Rs. 100.”

Administration of State Trading' 
Corporation

Shri Asaar: I beg to move:

“That the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs. 100.”

Need to give adequate and immediate- 
facilities to exporters

Shri Assar: I beg to move:

“That the demand under the 
head 'Ministry of Commerce and 
Industry ’ be reduced by Ra. 100.”"
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Delay tn gnmlting licence to Bharat 
Electronic* Ltd, for manufacture of 
vadio valves
Shri prabhat X u : I beg to more:

“That the demand under the 
head ‘Ministry of Commerce end 
Industry’ be reduced by Rs 100"

Working of the Institute of Chartered 
Accountants

Shri Prabhat Kar: I beg to move:
“That the demand under the 

hea<) ‘Ministry of Commerce and 
Industry' be reduced by Rs 100"

Working 0f the Institute of Cost and 
Works Accountants

Shrt Prabhat Kar: I beg to move:
“That the demand under the 

hea<} ‘Ministry of Commerce and 
. Industry* be reduced by Rs 100”
W orklng of the State Trading Cor

poration
Shri Prabhat Kar: I beg to move:

“That the demand under the 
heau 'Ministry of Commerce and 
Industry' be reduced by Rs 100”

Jfeed to explore the possibilities of 
exporting tea to markets other than 
conventional markets
Shrt Prabhat Kar: I beg to move*

"lliat the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs 100”

functioning of Small Scale Industries 
Board

Slur) prabhat Kar: I beg to. move:
“That the demand under the 

head ‘Ministry of Commerce and 
Industry’ be reduced by Rs 100."

Defects »n administration of the
Companies Act

Shu Prabhat Kar: I beg to move:

"That the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs. 100.”

Management All India HawUoon* «jf 
Board

Shri Prabhat Kar. I beg to noy»:
"That the demand under the 

head ‘Ministry of Commerce and 
Industry’ be reduced by Rs. 100,"

Working of the All fndta Handicraft 
Board

Shri Prabhat Kar: I  beg to move:

"That the demand under the 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs 100."

Bffect of total ban on the import of 
watches

Shri Prabhat Kar: I beg to move*

“That the demand under th« 
head ‘Ministry of Commerce and 
Industry’ be reduced by Rs 100“

Land Custom policy

Shri Prabhat Kar: I beg to move:
“That the demand under the 

head ‘Ministry of Commerce and 
Industry’ be reduced by Rs 100 ”

Failure to collect complete statistical 
and other data regarding small 
scale and cottage industries in India

Shri B. Das Gupta: I beg to move:

“That the demand under the 
head ‘Industries’ be reduced by 
Rs 100”

Reduction tn allocation for village 
industries

Shri B. Das Gupta: 1 beg to move:

“That the demand under the 
head ‘Industries’ be reduced bv 
Rs 100”

Productivity of the inllape artisans

Shri B. Das Gupta: I beg to move:

"lliat the denubid under the 
head ‘Industries’ be reduced by 
Rs. 100."
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XM& to give pribrity to the develop
ment of cottage industries

tikri.A. D fi Gupta; I b*f to mow:
"That the demand under the 

bead ‘Industries’ be reduced by 
XU. 100.” ■

Need to achieve sectoral harmony by 
adjustment between the ftfice of 
industrial raw material and those 
#f manufactured commodities 
Shril^. Das Gupta: I beg to move: 

“Hiat the demand under the 
head ‘Industries’ be reduced by 
R?. 100.”

Management and production of Sindri 
Fertilisers and Chemical Factory 
Styrl B. Da« Gupta: I beg to move:

“That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100”

Need to nationalise all the key indus
tries of India

Shri B. Das Gupta: I beg to move:
That the demand under the 

head ‘Industries’ be reduced by 
Rs. 100.”

Need to reorganise all the existing 
industries m the public sector on 
co-operative basis with the workers
Shri B. Das Gupta: I beg to move:

the demand under the 
head 'Industries’ be reduced by 
Rs. 100.”

Heed to organise and establish small 
and cottage industries service insti
tutes »n every district
Shri B. Das Gnpta: I beg to more:

"That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100."

Need to organise and ensure the 
marketing of the products of cottage 
industries
Shri S. Das Gnpta: I beg to move:

“That the demand under the 
head 'Industries’ be reduced by 
■a. 10*T

«0ESD—T

Need to provide easy loan for the 
village artisans

Shri B. Dm  Gupta: I beg to move:
“That the demand under the 

head 'Industries’ be reduced by 
Rs. 100,"

Need to give adequate incentive and 
impetus to shellac and cutlery 
industries
Styd 9 . Das Gupta: I beg to move:

"That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Export position of India
Shri B. Das Gnpta: I beg to move:

“That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Failure to implement the programme 
of Amber Charkha 

Shri Jadhav: I beg to move:
"That the demand under the 

head ‘Industries’ be reduced by 
Rs. 100.”

Need to set up an Industrial Estate 
at Malegaon in the district of Nosik, 
Bombay State
Shri Jadhav: I beg to move:

"That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Failure m not providing facilities for 
coaching to the weavers to learn how 
to produce Jartar and to plate the 
same by gold by chemical processes 
or other methods
8hri Jadhav: I beg to move:

"That the demand under the 
head ‘Industries' be reduced by 
Rs. 100.”

Failure in not providing proper machi
nery to check the product .on of cloth 
by the various mills
Shri Jadhav: I beg to move: 

“That the demand under the 
head Industries' be reduced by 
Rs. 10** ’
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Failure to provide adequate number 
of powerlooms to meet the growing 
demand for the tame during the 
second plan period
Shri Jadhav: I beg to move:

"That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100."

Need to nationalise the textile industry
Shri Jadhav: I beg to move:

'That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Failure to readjust the quota for pro
duction of cloth by various sectors 
of the cotton textile industry
8 hri Jadhav: X beg to move:

“That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Need to increase the number of fer
tilizer factories

Shri Jadhav: I beg to move:
“That the demand under the 

head ‘Industries’ be reduced by 
Rs. 100.”

Failure to encourage the development 
0/  cottage industries

Shri Assar: I beg to move:
"That the demand under the 

head ‘Industries’ be reduced by 
Rs. 100.”

Management of P^mpri Penicillin Fac
tory

Shri Assar: I beg to move:
"That the demand under the 

head Industries' be reduced by 
Rs. 100.”

Need to organise and establish small 
scale and cottage industries service 
institute in every district
Shri Assar: I beg to move:

That the demand under the 
head Industries’ be reduced by 
Ba. 100."

Need to organise and ensure the mar
keting of the products of cottage 
and small scale industries
Shri Anar: I beg to move:

’That the demand under the 
head 'Industries’ be reduced by 
Rs. 100."

Need to provide easy and immediate 
loans and machinery to small seal* 
industries co-operative societies
Shri Assar: I beg to move:

“That the demand under the 
head ‘Industries' be reduced by 
Rs. 100."

Need to set up an industrial estate in 
Ratnagin District of Bombay State
Shri Asaar: I beg to move:

“That the demand under the 
head Industries' be’ reduced by 
Rs. 100.”

Need to construct a paper mill to 
Ratnagiri District of Bombay State
Shri Assar: I beg to move:

“Ifcat the demand under the 
head ‘Industries’ be reduced by 
Rs. 100."

Failure to give adequate loans to wea
vers of Ratnagiri District to replace 
their old handlooms
Shri Assar: I beg to move:

“That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Failure to supply potoerlooms to wea
vers’ Co-operative societies of Ratna
giri District
8hri Assar: I beg to move:

“That the demand under the 
head Industries' be reduced by 
Rs. 100.”

Need for decentralisation of Industrie* 
Shri Assar: I beg to move:

‘That the demand under tb* 
head Industries’ be reduced bp 
Rs. 100."
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Netd to develop small scale industries 
fo  Ratnagiri District of Bdmbay State

Shri A m r: I beg to move:
"That the demand under the 

head Industries’ be reduced by 
Rs. 100.”

Fai'ure to include non-oflWal member 
in the Committee appointed for as
sessing the progress of automobile 
industry
Shri Nad Reddy: I beg to move:

"That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Failure to include in the terms of 
reference of the Committee appoint
ed for automobile industry, the 
working of these companies and the 
increase in the prices of automobiles
Shri Nagi Reddy: I beg to move:

'That the demand under the 
head Industries’ be reduced by 
Rs. 100.M

Failure to plan for the development 
of industrially backward States as 
recommended by the States Re-orga- 
nisatton Commission

Shri Nad Reddy: I beg to move:

"That the demand under the 
head ‘Industries’ be reduced by 
Rs. 100.”

Failure to help the handloom weavers 
outs.de the co-operative field

Shri Mad Reddy: I beg to move:

"That the demand under the 
head 'Industries’ be reduced by 
Rs. 100.”

failure to check the increase in the 
prices of dyes and art silk yam for 
the handloom weavers

Shri Nad Reddy: I beg to move:
‘That the demand under the 

head ‘industries’ be reduced by 
Rs. 100."

Undesirability of giving licence for 
increased production of toilet and 
cosmet c goods by the international 

■ monopolies in India to the detriment 
of indigenous industry
Shri Nad Reddy: I beg to move:

“That the demand under the 
head 'Industries’ be reduced by 
Rs. 100."

Afcsd to provide more assistance far 
mall scale industries in West Bengal

Shri Prabhat Kar: I beg to move:
“That the demand under the 

head 'Industries’ be reduced by 
Rs. 100."

Failure to establish foundry in the 
Hindustan Machine Tool Factory, 
Bangalore
Shri Prabhat Kar: 1 beg to move:

“That the demand under the 
head 'Industries’ be reduced by 
Rs. 100."

Working of the Hindustan Insecticides 
(Private) Ltd.

Shri Prabhat Kar: I beg to move: 
“That the demand under the 

head 'Industries’ be reduced by 
Ra. 100.”

failure of the National Small Indus* 
tries Corporation to serve its pur
pose
Shri Prabhat Kar: I beg to move: 

“That the demand under the 
hfead 'Industries’ be reduced by 
R«. 100.”

Working of the National Instruments 
(Private) Ltd., Calcutta

Shrt Prabhat Kar: I beg to move: 
“That the demand under the 

h«ad 'Industries’ be reduced by 
R«. 100."

Wording of the Hindustan Cablet 
(Private) Ltd, West Bengal

Shri Prabhat Kar: I beg to move: 
“That the demand under the 

hud Industries’ be reduced by 
R*. 10ft"
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Failure to establish industrial units to 
the vender-developed States

Shri Frabhat b r :  I beg to move:
• "That the demand under 1bo 
heed 'Industries’ be reduced by 
Rs. 100."

Expenditure on India—1958 Exhibition
Bfcrt H u Gaafeu I beg to move:

“That the demand under the 
head 'Miscellaneous Departments 
and Eaqpmditure under the Min
istry of Commerce and Industry* 
bo reduced by Rs. 100."

Failure to take into aecount the local 
needs of the ground-nut oil cokes 
while exporting the same
Shri Jadhav: I beg to move:

'That the demand under the 
head ‘Miscellaneous Departments 
and Expenditure under the Min
istry of Commerce and Industry* 
be reduced by Rs. 100."

Need to give weightage to the co
operatives of the agriculturist for 
export of onions
Shri Jadhav: I beg to move:

“That the demand under the 
head ‘Miscellaneous Departments 
and Expenditure under the Min
istry of Commerce and Industry* 
be reduced by Rs. 100.”

Need to step up export of groundnut 
oil cakes

Shri Assar: I beg to move:
"That the demand under the 

head ‘Miscellaneous Departments 
and Expenditure under the Min
istry of Commerce and Industry* 
be reduced by Rs. 100.”

Need te develop export of spices and 
other eatables

Shri Assar: I beg to move:
•That the demand under the 

head ‘Miscellaneous Departments 
and Expenditure under the Min- 
fetty of Commerce and Xndtfftry’ 
I *  reduced by Rs. 100."

Heavy expenditure incurred on the 
construction work of 'InfUa 1998* 
WWWI**
Shri Atop: I beg to move:

“That the demand under the 
head *Mlscellaneoua Departments 
and Expenditure under the Min
istry of Commerce and Industry* 
be reduced by Re. MO”
Mr. Pepnty-Speitkaff; These cut

motions are now before the House.
Shri Rjunertnrar Tantia (Sikar). 

Mr. Deputy-Speaker, Sir, I want to 
speak on two commodit.es which are 
very important tor our country aa 
foreign exchange earners, viz., tea and 
jute. Out of Rs. 560 crores which we 
earn through exports, we earn Rs. 187 
crores by tea and about Rs. 108 croree 
by jute.

About two years ago, the tea indus
try, specially the common tea whidi 
is grown in Cachar, Terai and Douars 
areas, was in trouble. Representations 
were made to the Commerce and 
Industry Ministry md I am glad to 
say that they took immediate action. 
To some extent, those gardens which 
were in trouble were saved, but the 
savins is not enough; they are just 
breathing.

But a new comoetit*on is coming 
from East Africa, Indonesia and much 
more from China. We have to be 
ready to meet that competition, 
because our cost of production is so 
high that in the foreign markets the 
buyers would not be prepared to buy 
from us at such high cost. There are 
five taxes levied on tea. Firstly, when 
it is grown, there is a rate tax of 
one anna per lb. Then, there is excise 
duty and when tea enters Bengal for 
export, there is an entry tax of 1 anna 
per lb. Then, there is export 
duty and export cess. Thus, 
there are live taxes on this industry, 
which bring Rs. 140 crores of foreign 
exchange, i.e., about one-fourth ot the 
total foreign exchange earning.

At p w p i  the te% price is about 
Rs. 1-10-0 per ’b. of common tea. In 
London, teas ttom East Africa ere 
—i#»g  at about Bs. 1-14-0, while w r
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tea, after paying "mil them taxes, to 
S#ttu« at about Rs. 2-8-0 there. So, 

price is 8 annas more. So, if we 
lose this market tor this very essen
tial commodity, it will be very diffi
cult -ter us. There are two types of 
tea. good tea and common tea. About- 
the food tea frown in Darjeeling in 
Upper Assam, which only India grows, 
there is no difficulty. But the other 
tea, the common tea. should be taken 
eare of by the Min stry. Of course. I 
do not blame the Ministry; they bad 
to make some adjustment with the 
-Finance Minister or something like 
that. I do not know what happened, 
but the posit'on was so bad that last 
year, all these gardens lost heavily, 
wivh the result that 11 gardens are 
closed today in Cachar, throwing 
about 17,000 labourers out of employ
ment.

The Minister of Commerce (Shri 
Kanungo): It was only for 45 days— 
the off season.

Shri Rameshwar Tantla: It may be
45 days, but that is not a good sign. 
It may become 300 days. Why should 
such a key industry be closed? I 
think the Assam Government ap
proached the Central Government 
that they should be given power to 
take suitable action, if some gardens 
are nvsmanaged or something like 
that, just as other State Governments 
have for dealing with textile mills, etc. 
If some gardens are mismanaged for 
various reasons, the Government 
should have power to take them over 
or to take other measures so that they 
may not be closed. Tea is the first and 
foremost commod'ty earning foreign 
exchange. But fertiliser, which is a 
Very necessary thing to be put in the 
tea gardens, was not given to the tea 
Industry to its full quota. This year 
ttie tea gardens have purchased at 
high pftefes the fertiliser which ha* 
t*en given to the agriculturists for 
*gr!cultural purposes.' I think the 
Qtoefciiment-wtyi approached regarding

are making reasonable and good profits,

tn*t some units are In trouble. So, 
mPre attention should be given to 
th^m. %

Jute is the next best foreign ex
change earner. Before partition, we 
were producing 30 lakh bales at jute. 
qut target for the second Five Year 
pjian was to make it 60 lakh bales. 
Btit with the extensive propaganda of 
the Food and Agriculture Ministry and 
because of some cultivators who came 
fx'om Pakistan side, who were very effi
cient, our jute production went up to 70 
Mkh bales that year—about 68 lakh 
t«> 70 lakh—which is more than our 
target. What happened? Instead of 
being rewarded because they have 
grown more, because they have made 
the country self-sufficient, or more 
than self-sufficient, Government have 
ignored their cause with the result 
that the price came down to such • 
jow level to which it had never gone 
jn the history of the last 20 years. 
Whereas the prices of other daily 
necessities like mustard oil and food- 
£rains have gone up, the price of jute 
ha* gone down. Lots of representa
tions were made to the Commerce and 
Industry Ministry during the last 
eight months, especially in October/ 
November when the prices came down 
to low, and the Ministry always said 
they will buy jute or export jute. But 
what has happened? After six months 
the same price is prevailing. At that 
time it was about Rs. 21*25 nP. Today 
it is about Rs. 20.25 nP. Once it went 
up but again it has gone down to such 
an extent. What efforts have the 
Ministry made in this d'rection? I do 
not know what has happened.

An announcement was made in this 
Bouse some time ago that jute exports 
will be allowed to some extent, and 
I think some sales were made to the 
foreign countries after twelve years. 
People were happy that after twelve 
years “we are in a position to export 
jute again**. But what happened? Hie 
export went down and we could not 

'meet our commitment tor three 
ttoftths. And jrtiM has been the resu't? 
fttore I am going to read two letter* 
which are very important
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[Shxl Rameshwar Taatia]
One letter says:

* Indian jute. It it a good men. 
Thl Government has acted un- 
wisely. Pak people are laughing.
It would have been much better
i1 the whole position would have 
been cleared before entering into 
contracts. The confidence of buy
ers on this side is lost in Indian 
jute and it will take a long time 
before the Indian Shippers will 
be able to get free orders. 1 
entirely agree with you that with 
Duty <Sf Rs. 15 a bale business on 
this side will be impossible and 
Indian Jute w il be dearer than 
P»k Jute. The object of the Indian 
Government will not be served 
either as there will be hardly any 
export and/or foreign exchange 
earnings."

This is one letter. Another letter say* 
(and it is from a big European Com
pany):

"We do however sincerely trust 
that the Indian authorities will 
realise the seriousness of the posi
tion, and at the same tme also 
realise how Pakistan must be 
laughing up their sleeve at the 
inefficiency of the Indian Autho
rities at a time when they are 
trying to compete with Pakistan. 
Also you must realise that this 
Ambiguous state of affairs' regard
ing the export of Indian Jute will 
naturally prejudice further busi
ness later on in Indian Jute, espe
cially at a t me when there are no 
delays in shipments whatsoever 
from Pakistan.”

As Dr. Krishnaswami has said, we 
khould even lift the duty. The duty 
on the export of jute was imposed 
twelve years ago, at the rate of Rs. 15 
per bale when India and Pakistan were 
one. Now the position has changed. 
Now it is a time when the Commerce 
end Industry M nistry is trying their 
best, the State Trading Corporation it 
trying their best, to push up the ex
ports. At auch a time there is no jus

tification for any export duty* We 
are selling sugar at Rs. 15 a maund 
when out production cost is about 
Rs. 23. We are selling cement <$Rs. 40 
per ton when our production cost »  
much higher. If only we had removed 
the export duty on raw jute we could 
have eas.ly got Rs. 2 crores. If. ac
cording to the representations made 
by the M L A j and MP.s. the Govern
ment allowed the export of two lakh 
bales—there is a surplus of 4-5 lakhs 
bales and even the Indian Jute Mi.ls 
have agreed that there is a surplus— 
we could have earned some foreign 
exchange. I do not know what the 
difficulties were which stood in the 
way of doing this. It might have been 
from the Finance Ministry Because., 
as the Commerce and Industry Minis
ter hu  started, the duty and imposition 
of duty rests with the Finance Minis
try. Here, on the one side, we are 
losing because of the duty. On the 
other side, we are trying to have more 
foreign exchange by selling our com
modities at 50 per cent of the cost 
Here in the case of jute we can sell 
it at a reasonable price. Xt would also 
give relief to the cultivators. But, on 
account of a small duty which was 
imposed 12 or 15 years ago, we are 
losing foreign exchange, because we 
cannot export jute, and the price has 
gone down with the result that the 
cultivators are suffering, as also the 
traders. I do not know whether it is 
the Finance Ministry or obstacles Min
istry; excuse me for saying obstae’es 
M nistry. The Commerce and Industry 
Ministry is trying to find out whether 
they can get markets and what things 
they can sell.

I do not know how the Finance Min
istry can impose such a thing that it 
cannot go. Then what is the use of 
incurring so much expenditure on our 
Export Promotion Council and all 
these things? This is an important 
thing. All this jute which 4s surplus 
here should be sent anyway before 
June so that we can get a secured 
better crop next year and the culti
vators get a reasonable price. We win 
alio have some name as these letters
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.have shown that Just now we have 
lost our good name which we had.

Regarding this, where is the diffi
culty? Why can we not do what we 
want? Only because there is a big 
organisation behind it? Before parti
tion, there was the Bengal Chamber 
ot Commerce. Some of my hon. 
friends who cone from Bengal or 
Assam know that that institution or 
whatever it is was the real ruler of 
Bengal. Now it has changed to the 
Indian Chamber of Commerce or 
whatever you may call it The per
sonnel are change  ̂ a little bit or the 
name is changed, but still I will say 
that they have the same power if not 
more- They have got good represen
tation. They can keep big officers, by 
paying a very high salary, from among 
retired I.C.S. officers or others. They 
come here and can have an interview 
within five minutes wherever they 
want and can put their case in the 
right way. But the cultivator aqd the 
jute grower have not got the same 
representation. They cannot keep big 
people to come here and represent 
their case.

About 200 Bihar MLA’s as well as 
hon. Members of this Parliament, both 
that side and this side, have sent a 
representation to the hon Prime 
Minister. All of us have said many 
times about the jute crisis but up to 
this time nothing has been done. The 
hon. Minister has said that the State 
Trading Corporation will buy jute. 
People welcomed it It was a very 
good gesture. But what the State 
Trading Corporation did was that they 
bought during these three months 
only about 50.000 maunds of jute The 
jute crop is 3,50,00.000 maunds and the 
surplus is about 40 lakh maunds. So, 
after this big announcement they 
bought 50.000 maunds. What did th-jy 
do with that? Out of that quantity 
they insisted on half being sold to 
those people who could enter into 
contracts with foreign countries. They 
said that this jute must go to those 
people at Rs. 3 higher than the 
market price. That means at Rs. 23/8 
par maund against the price of

Rs. 20/8 per maund. I cannot under
stand how this measure can improve 
the jute position.

Again, the State Trading Corpora
tion an not at fault They have got 
their limitations. If the exports would
have been more as they wanted it__
they tried their best—they would 
have bought more jute and people 
who have to pay Rs. 23/8 or what
ever it is would have been quite 
happy. But on account of the difficul
ties or the reasons that I mentioned 
to you—I do not know from which 
Ministry it came, but it came—the 
export could not be made. Some sales 
were made Thanks to the State Trad
ing Corporation or to the Commerce 
and Industry Ministry that despite 
big difficulties they made some ar
rangements that those small things 
could go. But I will again reauest the 
bon. Commerce and Industry Minister 
that something should be done at least 
about the surplus jute which is lying 
in parts of Bihar and Bengal, in Cal
cutta and everywhere, so that we can 
save the cultivator definitely. They 
have to sell their jute at Rs. 14 per 
maund.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri Rameshwar Tantia: I will take 
another two minutes.

They have to sell jute at Rs. 14 
a maund and they have to buy rice 
at Rs. 23 a maund. mustard oil at 
Rs. 80 a ton. Before this, they were 
selling jute at Rs. 23 a maund and 
were getting rice at Rs 14 or Rs. 15 
a maund. Just the reverse. The Com
merce and Industry Ministry manage 
so many big industries and so many 
things. They are considered as one 
of the most efficient Ministries. We 
get so much good material from them 
which is printed very well. But In the 
case of jute what is wrong? Whether 
it Is that we cannot represent our 
case in a right way or whether the 
apposite party, that is, the Indian 
Jute Mills Association are very 
strong. I do not know. But something
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is there and I will say thatjusUce is 
not being done to the jute cultivators 
and traders.

So, again 1 will say that these two 
things, tea and jute, which are the 
hes. foreign exchange earners should 
be given more consideration because 
we want foreign exchange. That is our 
first consideration just noyf and the 
Government and the hon. Commerce 
and Industry Minister should jto some
thing for them. If there is difficulty 
from the Finance Ministry, something 
should be done. They should Approach 
the Finance Ministry strongly and say 
that this is the position, and, there
fore, the export duty is not advisable. 
I think there must be some link with 
the Finance Ministry in order that the 
latter may listen to what this Minis
try says, because it is the duty of this 
Ministry and it is the look-out of this 
Ministry to find out new markets for 
our commodities and to bring more 
money into the country. So, I say that 
aomething must be done very early, 
and before June; and a more reason
able price should be assured to the 
jute cultivator.

Shri F. B. Ramakrishnan (Pollachh: 
At the outset, permit me, on behalf >f 
the Madras Government, the hand- 
loom industry and textile industry of 
the South, to thank the horn Minister 
of Commerce and Industry for the 
expeditious action he has taken in 
granting the two-anna rebate, when 
the industry was facing a crisis of 
accumulated stock of nearly Rs. 4 
crores The situation then was very 
critical. It called for a patient and 
Intelligent appraisal and sympathetic 
understanding of the situation. The 
readine» with which the hon. Iflnii- 
ter of Commerce and Industry agreed 
to the Suggestion of the Chief Minis
ter of Madras averted a big crisis. I 
would like to take this opportunity 
to express and place on record our 
grateful appreciation and thanks.

I would like to make some broad 
observations on the industrial struc

ture 6f  the tthmtry. The hon. Minis
ter would agree with me that our In
dustrialisation should a be based, and 
should proceed on ‘ some healthy 
principles. Our industries must operate 
with ‘greater efficiency in the use 6f  
their resources'to meet the needs of 
the people. The rate of economic 
growth should not be unduly accele
rated so as to cause stresses and 
strains in the economy. There mutt 
be reasonable stability in our busi
ness activity and employment. And in 
the order of priorities, there should 
be harmony between different in
dustrial groups. Lastly, there must m  
equity in the national economy in 
relation to the development of the 
economies of the different States in 
the Union.

I would like to point out that the 
fundamental basis on which indus
trialisation should proceed must bo 
that Industry must be competitive and 
must remain competitive. OtherwiOT', 
in the democratic set-up, we could not 
industrialise on a healthy basis.

There are certain reasons why in
dustries become non-competitive and 
uneconomic. There is creeping-in of 
obsolescence in plant and equipment 
and in processes. There is uneconomic 
utilisation of by-products of indus
tries. Substitution of products some
times makes the demand far the pro
ducts of certain industries decline so 
rapidly as to cause closure. There is 
also over-capitalisation of industries, 
•nd non-economic location of industrial 
plants, and lastly, the resistance and 
unwillingness of labour to accept io- 
creased workloads as a result of 
modernisation and better working 
conditions.

Industries become noo-compdttt!)v» 
because in the post structure, labour 
cost*, have Increased tremencjoftafey 
without iny Increase in production. It 
has been "'pointed out, and 8 ie WSn. 
Minister is aware, that the textile in
dustry had lost its competitive nature
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not only with reject to A s industries 
■tint exist ou.side this country bat 
rtb  with respett to the Industrie* that 
exist internally. Something must be 
'done in ad expeditious way to help 
tab Industry to modernise. In proeeed. 
ing wife modernisation, there will be 
a -temporary disturbance in the em
ployment structure, because today, 
with the development of technology, 
muscle power is bound to be replaced 
by mechanical labour; we cannot 
neglect this tact. This must be done 
because I feel that if it is expeditious
ly replaced, it will only lead to mnre 
employment, better standard of living 
and more stability in the employment 
structure.

{here are other Industries which I 
would like to point out have become 
non-competitive with respect to each 
other In the jute industry, fortunate
ly, modernisation has proceeded at ■ 
much quicker pace than in the tex
tile industry.

Today, ott* sugar indus*ry has be
come uneconomical and non-competi
tive because of locational difficulties. A 
large portion of our sugar industry 
today is located in areas where the 
per acre yield of sugarcane is as low 
as 10 or 15 tons where the recovery 
is as low as 7:5, 8 or 9 per cent. The 
sugar industry is also located in areas 

the D eew  and the South where 
the per acre y'eld of sugarcane is as 
much as 40, 50 or 60 tons, and where 
the recovery is as much as 10, 11 or
12 and sometimes 13 per cent. I wish 
to out t*at because of this loca
tional difficulty the industry has be
come uneconomic with respect to it
self in the cosntry.

1 would al*> like to point out that 
the Gangetic plain is the most fertile 
area lor the g^wing of rice, and I am 
sure it could some day become tn« 
ri«e bowl of this country, If economic 

q( crop and land is given 
enough consideration in our economic 
development

There has Ven substantial develop
ment̂  in the technique of production

of cement Now with the introduction 
of heat exchangers and Puller coolers, 
there can be « substantial saving in 
fuel; a3 much as 30 per cent of fuel 
can be sav»d in the produc'ion of 
cement, whicli is not an inconsider
able amount specially for an industry 
which is located in the southern part 
of India where the haulage of fuel 
costs so much. I suggest therefore 
that expeditious action be taken to 
replace the obsolete machinery that 
exists in the country by modem 
equipment, so that we can bring down 
the cost of production.

I made two suggestions two years- 
ago which have been implemented by 
the Ministry, r.nd I would like to take 
this opportunity to congratulate the 
hon. Minister nf Industries for imple
menting them.

I advocated then that the oil cakes 
which are today being used as 
nitrogenous fertilisers should be -ex
ported. I understand that negotia
tions are proceeding to export 200,000 
tons of oil âkes from this country. I 
only suggest that the proceeds from 
the sale of the«e oil cakes be utilised 
to import inorganic nitrogenous 
fertilisers.

I understand also that 600,000 tons 
of oilcakes are being used as nitro
genous fertilifcr which should be 
entirely exported, because in the 
inorganic fertiliser the unit, price of 
nitrogen works out to about a fifth or 
sixth of the anil price for nitrogen in 
ground nut c&ke. So, we can get as 
much as a m’Pion tons of inorganic 
nitrogenous fertiliser, which in terms 
ef food will be 3 million tonSr 
and in terms of foreign exchange 
•bout Rs. 159 crores.

In the sugar industry there has been 
uneconomic utilisation of by-products. 
Today we •*» short of timber, we are 
abort of pulp We can use bagasse for 
the producMon of pulp which could be- 
used for the pi-cduc‘ ton of paper, hard 
boards and soft boards.

I beg to point out that this is also
• ve**y importer! base for the pro
duction of ftirfnrol which to the base
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lor nylon. The other raw material, 
molasses, is an organic raw material 
which is of very high monetary 
value. Today molasses is being used 
for the proiui'ion of power alcohol 
which is being mixed with petrol and 
used Bi fuel. It could be effectively 
v.ed for the production of synthetic 
rubber, acitone and other bye-pro- 
ductfl which are of very high monetary 
value.

Thera is another suggestion I 
m a d e—about solvent extracaon. I
hear from tLu Ministry that now a 
consortium ha? been formed for the 
production of solvent extraction plants 
in the country. Today our cotton seed 
is being used a* ca.tle feed in the 

country. By delinting cotton, we can 
produce an important raw material 
tor production of pulp for our synthe
tic fibre plants and also by crushing 
it we can ge* as much as 200,000 tons 
o f oil which is valued at Rs 20 crores. 
As the hon. House knows, our food 
is very deflc'ent in f a t3, and 1 am 
sure this wou'd be a  welcome addition 
-to our food products.

There is another industry which 
has been given some prominence, but 
I do feel that more prominence could 
have been given and should be gives 
to it. I am referring to the machine 
building ind’wtry in the country. We 
are very sVu.*t of foreign exchange.
If we could establish sufficient capa
city in the machine building industry 
in the Second Plan period itself, pro
bably we could start the Third Five 
Year Plan with very little import by 
way of capital goods. I feel that the 
Development 1 can Fund, the TCM 
funds and also the funds available 
from other counfries es loans could be 
used for the development of this 
machine bui!d:ng industry.

I would like to take this opportu
nity to congratulate the hon. Minister 
of Industry on bringing into ex’stence 
the consortiu.il of machine builders In 
the *uear indu«try. Now there are two
consortia wh»'h, 1 understand, will
bring into existence before the end 
o f the 8 eeo>id Plan period 21 sugar
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factories at saving of Rs. 50 lakhs 
per piant X wvuitL like to sound a note 
of warning in forming consortiums. 
The consortiums could also probably 
create a mou'-prlia.ic price structure. 
I would suggest to the hoo. Minister 
that he sho1 < id not form only one 
consortium; at least two or three or 
four consortiums should be formed 
for the building up in one industry 
of the machine building industry and 
on a regional ba.*is so as to effect eco
nomy in transport and also avoid 
monopolistic tendencies by way of 
exerting pressure on the consuming 
industry itself.

Today there is reluctance on the part 
eS mu& ScnU&otn U> e e S J M ) a  
the establishment of the machine 
building indus'rr in the country. This 
machine btuld:ng industry cannot 
come into existence all of a sudden. 
It is an industry that has come into 
existence in ether countries after 
many years ot development and ex
perimental jn. For this indus ry to 
come into existence here, we need 
many foreigr flnrs to collaborate with 
us. But there are difficulties in foreign 
collaboration. Some of them have 
been removed. For instance, there 
were many complaints about double 
taxation Now we have successfully 
negotiated with many countries like 
Sweden, Switzerland and Germany in 
relief measures of double taxa
tion I understand negotiations are 
also proceedii g with other countries 
for the same purpose Some of the 
established importers in this country 
are standing in 4he way of collabora
tion in this respcct. They are per
suading forp'gn machine building in
dustries whi«.h are supplying capital 
goods not to en*“r lnlo collaboration 
agreements with Indian manufacturers, 
with the vi*»w to continue to Import 
this ma^hif’ e-*' Into the country. I 
think the Ministry should take the 
Initiative to *hem that by a cer
tain time no capital goods of that parti
cular Industry will bo allowed to be 
Imported into this country. I am rare 
by this icHcn «hera will be expedi
tious development of the machine
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IwIMIth industry in the country. I 
Call sure that with the guidance of 

•our hon. Mini* ter for Commerce and 
Industry who is noted for his inte
grity and honesty and for his broad
mindedness, tliP country will be on 
the way to industrialisation.

Shri Kama! Singh (Buxar); Mr. 
Deputy >Speeker, in both commerce 
and industry we are lagging far be
hind and much greater work is re
quired. Even with our enormous re
sources and man-power, we stand no 
•competition with countries like Japan 
and China and in the world market 
today we have been relegated very 
much to a third rate position regard
ing our textile trade. The Ministry of 
Commerce and Industry, I am glad to 
say, are alive to the situation and a 
word of praise would not be out of 
place. The hon. Minister though short 
in stature rise above his height My 
lion, friend, Shri Manubhal Shah, has 
always been trying to give full satis
faction to the House and has volumes 
•of statistics and information at his 
■finger tips. I have similar senti
ments for my hon. friend, the Minister 
of Commerce, Shri Kanungo and S^ri 
Satish Chandra. Nevertheless, al
though we have progressed sufficiently 
in so far industry is concerned, much 
greater effort is required and a special 
emphasis on quality is necessary. I 
would like to confine myself to small- 
scale industries. From the report on 
this Ministry, I see that it is propos
ed to improve on the existing set up 
■of the small-scale industry. The 
organisation at the moment consists 
of the following: four regional Small 
Industries. Service Institutes, 12 
Major Institutes, 2 Branch Institutes 
and S2 extension centres. “It has now 
"been decided to do away with reg'cnal 
organisations and 1o bring all regional 
and major institutes in the various 
States on par so that there wou’d be 
15 institutes in all one for each Sfa‘e, 
Including Delhi which will function 
directly under the Development Com
missioner of Small Industries. Delhi**. 
This measure Is very welcome because 
sriien there is one institute for each 
Stale directly under the Development

Commissioner, it will avoid a lot of 
overlapping and confusion whicn has 
been there and I feel it will pro
mote the cause of giving help to small 
industrialists. I had occasion to visit 
the service institute at Okhla and 
while I found that the institute was 
loing a very good bit of work I also 
discovered that this institute at 
Delhi happened to be the only institute 
of its kind—I mean the way it was 
functioning. The other institutes at 
Bombay or Patna or anywhere else 
were not giving the same kind of ser
vice as is given at Delhi. I hope that 
with this reorganisation the service 
that is imparted by the institute at 
Delhi would also be imparted in 
other places and in other Steles. 
While looking round the institute. I 
was shown different kinds of mobile 
vans which operate for carpentry, 
blacksmithy, and other things. This 
is a very good thing because it edu
cates small technicians and bring* 
home to the village the means and 
ideas of setting up power driven small 
concerns. But I felt that while the 
mobile vans are being kept and sent 
round, possibly it was a bit premature 
and it would haw been better if we 
had concentrated on providing better 
service in the shape of schemes and 
other ideas at the institute itself.

Secondly, Sir, I felt that this ser
vice institute, like, I suppose, oth»r 
service institutes, while it was giving 
assistance to the industrial estate to 
which it is attached was not in a 
position to promote or help in the in
stallation of a work-hop. I feel that a 
central workshop would go a long wav 
to help the industrial estates, the diff
erent small factories that are in the 
premises. It was, I believe, not very 
practical, but it is something wh'ch 
could be looked into and provided, 
because a central workshop will eli
minate other small industrialists from 
owning lathes and other mach’ne tools 
and also from employing several die- 
fltters and lathe-men.

In this connection, I would also like 
to mention that in our country there
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are very few concerns which make 
tools and die. Actually, I think, we 
can even count them on our fingers. 
When a small industrialist or an or
dinary person ventures to set up an 
industry on a small scale, it is diffi
cult for him to emp'oy so many d_e- 
fltters and also own lathes and rn.il- 
ing machines. If the Ministry could 
possibly explore into the possibility 
of promoting such die or tool, making 
concerns, it would be good idea.

While visiting the Okhla institute I 
had occasion also to go round the ln- 
dustrial estate, and I found that it was 
fully occupied. There was a very 
great and pressing demand for ex
pansion and for more buildings. I 
do not think it is hidden from this 
House and from my brother Mem
bers here, what great facility this in
dustrial estate offers to small indus
tries. There is cheap electric power, 
and water, means of communication 
are there in the sense that railway 
sidings are close by, there is the watch 
and ward and so on. The most im
portant advantage is that small indus
tries in the estate are located near 
one another, and there is a sort of 
complementary arrangement wherebv 
thev can better utilise the goods and 
services of each other. On going 
through the various reports which 
have been supplied by the Ministry, I 
And that the cost of a large Industrial 
Estates as planned out in the Second 
Five-Year Plan would be Rs. 40 to 
Rs 50 lakhs. I speak subject to cor
rection. The cost of a small indus
trial .estate comes to Rs. 20 to Rs. 25 
lakhs. The responsibility for con
struction rests with the State Gov- 
■jrn*nw»ts but the Central Government 
would advance the entire coot of the 
estate In the shape of loans.

But regarding the progress made 
so far, I am sorry to find that the 
progress has not been as good as we 
had expected. I f!nd from 
tte Reports of this 'HRristry 
that "110 industrial estates have been

planned during the Second Five-Yeir 
Plan. 72 industrial estates eosuag 
about Rs. 9*8 crores have been sane* 
tioned by the end of September, 1958. 
Out of this only 17 estates have been 
completed*'.

A later report says 20 estates have 
been completed up to date. Out of 84ft 
sheds constructed, 428 have been oc
cupied by small scale industrial units. 
Land has been acquired on 20 estates 
and construction work would be start
ed soon. Even if the. tempo at con
struction work would increase in the 
last two years of the Plan still 1 do 
not think that the target fixed will 
be fulfilled at the end of the term. I 
would like to say that greater effort 
would be necessary to complete 
target

It is my opinion that the Central 
Government should take over the er- 
tire responsibility for acquisition of 
land and construction of these build
ings. I request that the suggestion 
may be considered.

I would like to say something re
garding the promotion of industries in 
agricultural areas. Pressure on land 
is more in such areas. We And that 
we have dearth of industries there.. 
In Bihar, concentration of industries 
happens to be mostly in the hi'ly 
areas, especially in Chota Nagpur. The 
concentration of population is *n 
North Bihar and in areas which are 
not covered by hills in South Bibar 
I feel we should take steps to pro
mote industries, especially when we 
consider the question of up industrial 
estates and promoting small scale 
industries in such cases. That will 
be of great help to agriculturists nnd 
would relieve the pressure on land.

Regarding power needed for the 
development of industries. I would 
like to say something. We afe de
pending on the Barauni thermal ptfcat 
in North BfhsrwhVch will take yArt 
to come. Unless that thermal plant
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Is put up, we ' cannot expect firy  ‘ 
couch progress la the matter of Indus
trial development in that region. Z 
think (he Ministry should use their 
ge6d oftces i& emphasising the nwd 
fdr the expeditious setting up of a 
thermal plant *t Baraoni. As regards 
South Bihar,'it is depending on the 
DVC. The hon. Minister will be aware 
that DVC- has not been able to supply 
the power requirements of South 
Bihar, ‘to all the parts as it was ex* 
pected and according to demand.

fffcrt T.- B. VHtsfr Bao OQianunam): 
The position is like that because thet 
are supplying to Tatas.

Sĥ L Kamal gh g^  Maybe so.
IT hr*.

The demand far exceeds the supply 
position, and this has created greater 
complications. I would like to 'men
tion the case of a cold storage plant 
which was proposed to be set up in 
Dhanapur by someone. If fell within 
the jurisdiction of the Patna Electric 
Company. The Bihar State Electri
city Board could not do anything in 
the matter. The result is that be
cause of the shortage of supply this 
cold storage plant could not be set up.

In this connection, I would like to 
say that there is one school of thought 
•that advocate? that according to our 
present demands and in view of the 
progress required, there should be one 
thermal plant for every 10 lakhs or 
15 lakhs of population, apart from 
the multi-purpose schemes that we 
have. I think my hon. friend Shri 
Manubhai Shah also advocates this 
view. But it may take us years to 
fulfil this dream. On the other hand, 
in South Bihar, in the division of 
Patna, there is a scheme to have the 
Sone Barrage scheme costing Rs. IS 
crores which incorporates a hvdro- 
eloc'rc plant. If thpt scheme is sanc- 
t'oned and implemented, we could 
generate up tp 13,000 kilowatts which 
<$uid at least look after the division 
ejtPitna which is an agricultural 

It woulg greatly heljp us in'our

venture to promote industries, a£ 
penally small-scale industries, there.

1 would humbly submit to the Min
istry that they might use their good, 
office* in this case also and get this 
scheme sanctioned and implemented. 
With these words, I close.

0hrl Bajeshwar ratal (Hajipur): 
Mr. Deputy-Speaker, Sir, I am gra'e- 
ful to you for permitting me to parti
cipate in the present debate. The 
Miiiistry whose Grants we are discus
sing today holds a very important 
place in the industrial development 
of this country. It has rightly been 
emphasized by hon. Members preced
ing me that probably all that is neces
sary is not being done. I can apDr*»- 
ciate that anxiety, but if they keep la 
view the limited resources at tne 
disposal of this Ministry they will 
certainly appreciate that in the totality 
of our industrial development this 
Ministry has acquitted itself suffi
ciently and fairly creditably.

One feature that is bound to strike 
any objective person is the balanced 
attitude that this Ministry keeps to
wards the public and the private sec
tors- It has tried its best, in short, to 
implement the industrial policy m 
enunciated in 1948 and 1956. The 
activities of this Ministry are so vari
ed that it would take all the time at 
my disposal—it is only a short time— 
to recount the successes and failure* of 
individual projects. I would, there
fore, confine my remarks to only ore 
industry and that is the automobile 
industry. Hon. Members in this 
House in the past have put some au«i- 
tloits. I was really pained the other 
day when a question was put to the 
Minister and the reolv given wa« that 
the high price obtaining—some Mem
bers characterized it as the black- 
mafket price—was more or less be
cause some of the consumers who pur
chase cars retransfer them at a h^her 
ppjee. I do not know what le i the 
hot.'Minister to ipake thtte remarks, 
barawe the Defence MinWry hap 
ultimately been forced to take to a 
rfyplutionagr scheme of manufacturing
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Its transport requirements because 
of the excessive prices charged 
by the sharks in the industrial sector. 
I do not know how to reconcile the 
two attitudes. On the one hand the 
Minister tells us that it is the con
sumers who are to blame; on the other 
hand, the biggerft consumer, the De
fence Ministry, feels that the industry 
is not behaving very rightly.

With this preliminary remark ex
plaining how my interest was aroused 
in this subject—I would like this M n- 
istry to consider carefully what it can 
do to help this industry. As we all 
know, this is a very highly complicat

ed'industry and'it was not wifiiout 
any reason that before 1942, in this 
country no industrialist came forward 
to try his hand at manufacturing a 
full car, though, if I remember aright, 
in 1928 I did come across what was 
purported to be a hundred per cent 
Indian manufactured car and that was 
put in the exhibition of the Calcutta 
Congress. I do not know what per
centage of it was India and what was 
Imported. Anyway, the claim was 
made then, but no serious effort was 
ever made in this country to manu
facture a complete car and I think for 
very good reasons.

It must be said to the credit of the 
Hindustan Motors, who were very 
agile and they were the first to have 
foreseen the possibilities of ' this 
industry, in this country. They float
ed a company in 1942 with a full 
programme of manufacturing a 
hundred per cent. Indian ear. During 
the war and soon after, when money 
was easy, they could easily find sub
scribers and raise a good amount of 
money. Unfortunately, because of the 
very defective and ambitious nature 
of their scheme to manufacture all 
kinds of cars under one roof, a feat 
which has not been attempted even in 
highly industrialised countries; the 
Hindustan Motors attempted not only 
to manufacture a medium-sized car, 
but also wanted at the same time to 
manufacture a baby car, a big car

tad trucks. Even in the most lndua- , 
Uialised country, America, which pio-r 
Uuces the largest number of cars, we 
&nd that they have also come to de
cide, by experience, upon a few varie
ties and models of cars only, for on* 
particular industry. They do not have 
programme to manufacture more than 
two varieties at the most; generally 
U is one. America specialises only 
in the producton of big cars, whereas 
England, because of the conditions pre
vailing there, because England doe* 
hot produce any petrol and as their 
standard of living, compared to what 
Is obtaining in America, is certainly 
lower, because of their national re

quirements. decided upon a smaller 
Sar. So they generally specialised in 
Waller cars only. On the Continent 
1 or 4 important countries manufac
ture automobiles. They have more 
Sr less one brand, one general brand 
Tor their own country. In Germany, 
ts you all know, they have a very 
popular model called Volks Wagon, 
Which even today does not cost the 
Workers and the lower middle class 
people who go in for these cars more 
than what a clerk has to pay for a 
Scooter in Delhi.

This industry, as I said, is a very 
Complicated one, complicated not be
cause there is any unknowable techni
cal know-how about it but because 
\here are certain conditions w’ îch 
faust be fulfilled if this industry is to 
be put on its legs. Firstly, the de-.iand 
Wiust be very high. If the industry 
is really to survive then motor car* 
must be produced on a mass scale. 
Unfortunately, as the figures will 
bhow, in our country the total number 
of cars of all descriptions, from Baby 
to trucks, that we imported was never

S' lore than 20 000 till 1942. But we 
ad any number of assembling un'K 

In 1951. because there were already 
bne or two companies in the field, Gov
ernment’s attention was drawn to th?*, 
and they thought that.in the Interest 
of this industry, the comoanies w h’ eh. 
W ere engaged in the assem bly 
W ork should be asked to subaait a
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programme of manufacture, if they 
have auy, or that tney should cease to 
do the assembling here. That way the 
Government decided to help the in
dustry to be put on its legs. They 
also decided taat irom 1st January, 
1950 or 1951 no complete car w.J be 
allowed to be imported. Unfortunate
ly, to this day there are ways wnere- 
by people have been importing com
plete cars too. 1 do not know whe
ther there has been hundred per cent 
total stoppage ol that. Any way that 
was Government's intention when they 
issued that notice.

1
Secondly, in 1953, the Government, 

in order to have a belter appreciation 
of the problems attending on thw in
dustry, referred the whole matter to 
the Tariff Commission, a commission 
which specialises in giving some vague 
opinion. This Tariff Commission also, 
unfortunately, happens to be a baby of 
this M-mstry. And if I may say that, 
this Tariff Commission has been giving 
its opinion, in whatever matter* are 
referred to them—whether it was 
TELCO, whether it was the fixation 
of retention price for steel, whether it 
was the price of cement—by giving, to 
say the least, a very cursory attent on 
to the problems set before them. 
Little wonder that it did not occur 
to this—the gentlemen of the Tariff 
Commission—that in a country like 
otfcrs, where the demand is so limited, 
we could not afford the luxury of half 
a dozen cars manufacturing concerns.

Now, on the top of what was al
ready existing, they also very gener
ously—generously to the consumers— 
suggested that there should be a baby 
car not costing more than Rs 7,000, 
which should be within the means ot 
lower middle class people or middle 
class perple. Unfortunately they did 
not take sufficient pains to And out 
the cost of imported ears in a com
pletely kxurked-down condition that 
are being imported in this country.

The hon. Minister, about a year ago, 
ftave us a picture of the cost of im
ported cars. The duty and everything 
put together it would cost us not more

than Rs. 4,000. These companies with 
a heavy capital of Rs. 5 croiei, Rs. 7 
crores or Rs. 8 crores etc. having im
ported duplicate machines and tools 
to manufacture these cars and pro
ducing on.y 600, 700, 2,000 or 4,000- 
cars in each unit have been loading 
all the depreciation on these cars anJ 
pushing the price of what should have 
been available to the consumer for 
Rs. 5,000 to a figure of Rs. 10,000 or 
Rs. 9,000. Some of these companies 
have been m existence for more than 
15 years. For instance, the Hindustan 
Motors, which has been in existence- 
for the last 17 years even now has 
not been able to produce a hund ed 
per cent. Indian car. There are coun
tries in other parts of the world who 
came in the field much later and have 
been able to produce hundred per cent 
indigenous cars Here in this country 
the Ministry has not pointed its finger 
at these industries, I mean, at those 
who are in charge of these industries 
and told them that what we want 
in this country is a utility car and that 
the ear must be such which could 
brave the rough roads of this country. 
We do not need a lot of chromium 
plating and a showy car wh<ch is un
necessarily going to cost us more even 
by way of foreign exchange

As I have said earlier, the Govern
ment thought that its duty was over 
having referred the matter to tie  
Tanff Commission. It did so on two 
or three occasions. They have come 
out again with the appointment ol a 
fourth committee Rightly the com
mittee has not been received very en
thusiastically in the country because 
of the performance of the previous 
Tariff Commission’s findings and the 
fact that the Committees’ findings- 
have not been very encouraging to 
anybody. The result of these recom
mendations has only been the rising 
prices of cars. Even today the biggest 
cars are available for Rs 12,000 to 
Rs. 14.000 in terms ot Indian mon*»y 
in America. The smaller cars wh’ch 
are being sold here a*>d are, ot eour*e. 
a poorer variety of what is be’ng sold 
in Envland, are being sold h w  for * 
sum ot Rs. 12,000 to Rs. 14.000.
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Mr. Depaty-Speaker: The boo.
JK$8 befs iim» is ug>.

Btat Bijwhwtt Pital: On* minute 
snore.

If the Government really wants that 
this basic industry—I call it basic 
bccauje in a country Ilka oust whcro 
the railway system, though suffl- 
•ciently developed, is siot very surfi« 
.ciently developed the road transport 
system! has to be developed fairly 
•quickly and sufficiently, it is therefore 
.highly necessary that the Government 
should come to a definite policy with 
regard to the types of can and trucks 
that we are going to manufacture.
1708 hi*.,

[Mit. Spbakxr in the Chair]
The type at jeep that we want to 

have in this country may not neces
sarily be the jeep that we have. These 
•companies are only assembling units. 
The Government, after weighing all 
these fasts, I am sure, will come to 
the inevitable conclusion that some 
of theie shops have to be closed down 
and the companies should never be 
allowed to have more than one model, 
should concentrate upon it and must 
be asked to produce cars at a named 
price.

Shrt N. R. Ghosh (Cooch-Behar): I 
want to speak a few words only about 
the tea industry. The tea industry 
has sothe peculiar features. The hon. 
Minister must have noticed that for 
the last three sales, common tea is 
fetching a very poor price. As a mat
ter of fact, the last average price Is 
onlv about 1*44 nP. which works out 
to one rupee less than the economic 
price of tea.

When we speak of tea and the ‘ ea 
industry, we forget certain salient 
features of the industry.

Mr. Speaker: I have no vote. Even 
If I do not heac. other hon. Members 
V * hearing.

IU| N. S. Ghosh: But you count
most

Mr. Speaker: If I do not hear hit&J 
I would not pull him up.■ » s. * i I i '> . . . .

An Ben. Msabart The Chair Is al
ways supposed to hear,

Shri N. ft. Qhoah: I am conscious 
that tne non. Minister, on the re
presentation o f' the industry, ‘ gave 
certain reuefs, but as a matter at fact, 
these reliefs do not even touch the 
fringe at the problem. Unleu we t*K6 
an objective 4iew of the industry Its 
situation vis-a-vis that of the tporl^ 
tea industry, we cannot save this in
dustry at alL

I shall give you certain figures 
which will speak for themselves. I 
am quot ng from Tea Statistics—1997; 
as against the world tea production, 
India produced tin 1057, 680 xnflftbn lbs. 
of which 523 million lbs. were export
ed. Ceylon produced about 400 million 
lbs. and 307 million lbs. were export
ed. Indonesia, though its ordinary 
production is 100 million lbs. or less, 
actually produced 138 million lbs. in 
1957. Pakistan produced 50 million 
lbs. and South Arrica produced 73 
million lbs. And Formosa which did 
not produce an ounce of b ack tea 
before produced what is known as 
Oolong tea with which we do not 
compete—that was their special tea. 
They have now switched over to black 
tea which has got a very ready mar
ket in America We produce about 
40 per cent, of the world tea. t

As I have submitted, and as one of 
the previous speakers has also pointed 
out, the earning of foreign exchange 
is h ghest from the tea industry. 
Actually, we earned more than R'. 109 
crores of foreign exchange from tea 
last year. In 1957 it was 123 crores, 
about 20 per cent of the total value 
of India’s exports. Formerly, jute 
occupied the prde of place as a 
foreign exchange earner in this coun
try, but from 1954 onwards, tea has 
occup’ed the pride of place, though 
in the year 1464 there was some slight 
recession.

Out of this huge quantity of tee 
which we p^oduccj about 60 per, cent
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jg tea. The but tea which
tgpp* A p | » produce*. and which 
SwFXMfcnf produce*, ha* got no com
petitor. We faavĉ  therefore, no diffl- 
c«ftjr about it  But we have the 
gen ie*  competitor* in common tee 
One thing that we do not know is— 
and we do not speak out—that China 
ia talcing vigorous step*, to increase 
its production of tea and as our in
formation goes, from authoritative 
sources, by 1060 it will produce 660 
million lbs. At present it is produc
ing something like 600 million lbs 
China will soon occupy the pnde of 
place As you know, Sir, the man
power of China can be handled by 
them in a pecul.ar way, and unless 
we Ao something, with imagination 
and boldness we will be practically 
pushed out from the export market

In his recent speech, the Chairman 
of the Tea Board said that China 
could sell its tea at any price As a 
matter of fact, it is apprehended that 
we may be pushed out of the export 
market altogether by the competition 
of China, East Africa, Argentina and 
some other countries

East Africa is taking very vigorous 
steps to expand its tea plantation 
Vast forests are now being converted 
into tea estates They have got cer
tain advantages There, there is no 
duty, and there is some sort of sub 
sidy Is our Ministry ready to face 
the situation7 The danger is there, 
the danger is written on the wall If 
we want to shut our eyes, then practi
cally our common tea will be defaced 
from the map of the export trade of 
the world

Merely asking for the removal of 
the duty will not do There are cer
tain other measures which must be 
taken if we want to save thjs indus
try I am not speaking about the 
tax structure at the moment There 
is such a heavy tax on this industry 
that it i* very difficult for it to com
pete m the foreign markets,—the 
views Qf the industry are well known 
to the Ministry—but at present I shall

not deal with that aspect of the ques
tion There is another aspect and that 
has also to be taken into consideration

Can we reduce the cost structure 
which we have to do if the Industry 
is to survive’  Of course, some 
sections are very vociferous about 
labour I fully agree that labour 
should be kept contended Labour 
should play its part, and the employer 
also should play his part, but there 
is always the other side of the picture, 
the other side of the shield

Tne tea industry is a special kind 
of industry, it is a seasonal industry 
For six months you prepare the field, 
you cultivate, manure, you prune the 
bushes, and then for the next six 
months you actually reap the fruit 
That is its history What happens, 
especially in the Doars, Terai and 
Cachar* At the time of reaping the 
fruit, and it has its peak season m 
July and August When actually 
there ig plucking all its peak, some 
people come with absurd demands, 
which cannot be listened to Then 
strikes generally as August Mrikes 
follow The strikes always fizzle out 
because labour left to itself is quite 
reasonable, it is only outsiders who 
actually create this difficulty When 
strikes take place, the middle-sized 
and small gardens face such a crisis 
that they are almost crippled

There is no lacuha in the law, but 
even when the strikes are declared to 
be illegal and unjustified by a tribu
nal. the law is not implemented 
Under the provisions of the Act, it is 
only the Government which can take 
steps against illegal strikes by launch
ing prosecution, the employers cannot 
In a large number of cases when 
actually the parties go to a tribunal, 
this has been the uniform history 
Sometimes the management has to 
declare a lock-out very reluctantly 
Cases go to the tribunal, and the 
tribunal declares that the lock-out 
was justified and the strike was 
illegal Even then, under the relevant 
section of the Industrial Disputes Act, 
the Government does nothing whatso-

50 LSD—8.
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ever Now there is a demand for 
increased wages and there is also a 
demand for lowering the norm More 
wages, less work, that is the pattern 
of philosophy of these so called 
unions, especially of a particular 
Brand It is burning the candle at 
both ends Can the industry stand 
this7 As a matter of fact, can we 
compete with the outside world if 
actually our cost structure is made 
so high If it is a question of tax, 
the Government car reduce it, But 
if it is a question of the behaviour 
of labour, unless the Government does 
certain things, it will never improve

In the w in ter season, the system  is 
to p a y  the labourers at p iece rates 
N ow  does any cou ntry kn ow  o f w o rk 
in g  hours so low  as 4-5 hours w ith  
th e labourer dem anding fu il w a ges7 
B u t that is the unfortunate state of 
things p rev ailin g  in the tea  grow in g 
areas In the w in ter, fo rm erly  th ey 
used to w o rk  fo r tw o periods— in the 
m orning and in the evening— and that 
w ould  be ro u gh ly  about 8 hours N ow, 
according to th e p iece rate  system , if  
th ey can finish th eir w ork, there is 
dem and of fu ll w age N ow , as condi
tions p rev ia l i f  th ey are  le ft  alone, th ey 
do it in such a m anner th at th ere i« 
p ra ctica lly  no p rop er cu ltivation  or 
other w o rk  If th ey are asked to 
prune, they sp ecia lly  w hen agitation 
is ram pant do it so ru d ely  th at p racti
c a lly  th e bushes are hacked A s  a 
m atter o f fact, m the w in ter season, 
troubles arise v e ry  often and there i« 
indiscipline T he q u ality  o f w o rk  has 
terrib ly  gone dow n If the supervisor 
com es and says that this is not the 
p rop er w a y  of do ng things, he is 
attacked  and assaulted T here are 
som etim es crim in al cases in th e 
w in ter season

I do not say that the wage structure 
should be reduced because I know 
once a wage is fixed, it is almost 
impossible to reduce it But at least 
you can do this you can see that 
the output of work, its quality and 
quantity is improved But it is going

down and down As a matter of fact, 
it has become a fashion to say some
thing gloriously about labour But if 
the employer has to play his part, 
labour has also a part to play Unless 
both combine, no industry can flourish. 
We have to compete with the outside 
world If we compare the wage 
structure of India with that of othtir 
countries like Indonesia, Ceylon and 
East Africa, etc, we find that their 
cost structure is much less If the 
industry cannot live and if it dies so 
many people will be out of employ 
ment It is no good policy to kill the 
goose that lays the golden eggs I 
would submit that this is an aspect 
which should be taken into considera
tion The Commerce Minister and 
the Labour Minister should sit 
together and see that as a matter of 
fact, both the employer as well as 
labour play their part I am all m 
favour of paying proper wages, if 
possible very good wages to labour 
But the industry should be in a posi
tion to pay it This is a large indus
try which earns so much foreign 
exchange and gives employment to so 
many hundreds and thousands of 
people If actually we are pushed 
out of the export market, then it will 
be a doom to this industry It will 
damage seriously the foreign exchange 
position, our economic structure 
That will not be good for the country

My ‘•uggestion is that there should 
be some machinery to see that strikes 
and lock-outs are completely eliminat
ed and that go-slow methods are com
plete y banned Working hours should 
be fixed m the winter season That 
will improve the quality of the work 
and without reduction of the wag'1 
structure, the cost structure will be 
reduced (Interruptions)

Shri Prabhat Kar (Hooghly) It 
goes to the pockets of the industry

Shri N. R. Ghosh: It does not go to 
the pocket of the tea industry in that 
sense It will save the industry 
and will benefit labour It goes
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mostly to the pocket of the Govern* 
roent which means the country. As a 
matter of fact, about 40 per cent of 
the profit is shared, by the Govern
ment. Therefore, it is the biggest 
shareholder and as matters stand 
now for common tea producers no 
profit is coming at all because for the 
last two or three years most of these 
gardens are working at a loss. It will 
not be wise for those gentlemen who 
think that they are the friends of 
labour, to see its continuance.

Shri Prabhat Kar: Then hand over 
the industry to the Government.

Shri N. R. Ghosh: There is another 
thing to which the Ministry should 
pay attention—namely, propaganda in 
other countries. Thfe United States is 
a very big field for consumption of 
our tea, it imports a big quantity and 
this ib a vast field there to explore 
but it does not import much from 
India West Germany and Egypt are 
very good markets, which can be 
profitably tapped. We have got Bs. 4 
crores in our tea cess fund and we 
should pay more attention to pro
paganda in expanding our export 
market in West Germany, Egypt and 
United States and other places Tliat 
will give some relief to the industry 
I would submit that unless we are 
carcful this industry will be lost to 
the country and that will not be good 
either for the labour or for the coun
try or for any body.

The Minister of Industry (Shri 
Mannbhai Shah): Sir, while listening 
to the debate this afternoon some of 
us in the Ministry were feeling both 
proud and humble The wav the hon. 
Members in general have dealt with 
the different aspects of the perfor
mance of the Ministry during the last 
year was one we should be thankful 
about and we should also feel proud 
that on the whole we have been able 
to carry the hon. Members and 
through them the country with us in 
the execution of the policies ot this 
Ministry. While I express this gene
ral satisfaction and gratefulness, we

•ire not for a moment oblivious of the 
fact of the heavy responsibility and 
burden lying on the shoulders of 
oceanlike Ministry. The economic 
orbit of the nation’s life which Is dealt 
with in this Ministry is as vast as the 
Members pointed out. The vastness 
becomes still more obvious due to 
the diversity of the subjects. It was 
therefore very heartening to see that 
in this great task before us, in build
ing up an industrial structure of this 
great country, we have the good 
wishes of the country as well as the 
House with us. That should lighten 
our burden which we are fully aware 
of We are not complacent about it 
and the tasks awaiting us are great 
indeed. Last year, particularly 1958 
has been a year at great lessons as 
far as this Ministry is concerned. The 
foreign exchange situation that 
developed at the beginning of 1957 
did not assume that acuteness for us 
as it did in 1958 when the entire 
weakness in the nation’s economy on 
account of the lack of resources on 
the foreign exchange front was fully 
visible to us and made us aware of 
some of the difficulties in the coun
try’s policies that we had in the past 
because of the non-awareness on the 
foreign exchange front. As the hon. 
Finance Minister has been Baying in 
the past,the foreign exchange difficulty 
has become a blessing in rfiggiii««» 
Not only has it helped to increase 
the strength of this country’s basic 
policy and the basic national charac
ter but it has also given a great oppor
tunity for the small, medium and big 
entrepreneurs in this country both in 
the public and the private sector to 
face up to the new challenge We 
have been now fully aware, as other 
countries which were trying to 
develop in the past became aware, 
that foreign exchange is the king*pin 
of industrialisation of every under
developed country. Now, on this task 
of foreign exchange front, naturally, 
there are two aspects, the most 
essential of them being the earning 
of foreign exchange through export 
promotion. Dr. Krishnaswami, my 
hon. friend, who takes a great interest
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{Shri Manubhai Shah] 
in export promotion, elaborated very 
well the great and dire need to pay 
concentrated attention on all fronts, 
both in an intensive and extensive 
manner on the wide front of exports 
t know that my colleagues, Shastriji, 
and Kanungo are going to deal with 
the export front and, therefore I 
would not take the time of the House 
on that

But the House is aware of the 
efforts beipg done on the industrial 
side also for the export of manufac
tured articles, and I can say that all 
the suggestions, all incentives of 
various types for reduction of cost 
structure to make our goods saleable 
in foreign markets are being attended 
to as much as we can

As a matter of fact, Sir, the cost 
structure of industry in this country, 
as we all know, is somewhat lopsided 
and top-heavy We are* priced out in 
the foreign market We are also 
heavily priced in our own country as 
the cost structure is rather high 
because of the diminutive volume of 
production on all fronts, low produc
tivity, 'inefficient management and 
many ’ other factors I will not at 
this juncture go into the entire cost 
structure, but I would say only this, 
that next to export promotion the 
second vital front where foreigp 
exchange can be properly husbanded 
is the front of import I would, there
fore, today, deal with the subject 
from the import angle

If the House analyse the annual 
import bill of about Rs 700 crores 
to Rs 800 crores, more than 60 per 
cent of the Bill relating to industries 
is consumed by what is known as 
basic raw materials The country, in 
the patt, because it was not in inde 
pendent country, its freedom being 
only ten years old, had been wnat 
we can call the hewer of wood and 
drawer of water It was more or ltess 
a market for foreign countries who

Used to shall their foods here. Most 
of our merchants and enterprenteurs 
were more importers than either 
manufacturers or exporters. Therefore 
the bade industrial pplky that we an  
trying to follow is, if I may summarise, 
three-fold The first one is to make 
the country qs early as possible self- 
sufficient in the basic raw materials.

On this side, as far as the basic raw 
materials are concerned, if I may 
enumerate, steel is the flnt item As 
the House is aware, on the steel front 
quite a good progress is being made 
By the end of 1962 we hope to get 
about 4 5 to 4 8 million tons of finish* 
ed steel Many hon Members feel 
that there may be surplus I  do not 
thmk so Looking to the vitality of 
industries in this country, 1 think we 
will be able to mop up practically 
the entire production of steel into 
productive apparatus and there may 
not be any surplus at all, perhaps, 
we might have again, after a little 
small period of a year or so to face 
the same shortage of steel unless and 
until our expansion programme on the 
steel front which we are going to 
undertake very speedily catches up 
with that

Next to steel is alloy and tool steel 
The present bill on import on this 
front is rather high Therefore, we 
are considering the establishment of & 
plant which will manufacture both 
alloy and steel and stainless steeL 
But, at this juncture, over and above 
{he public sector, I would appeal to 
the industrialists in this country to 
wake up to this requirement as eaily 
as possible It is not possible that 
every type of tool steel or alloy steel 
could be manufactured in one single 
plant Recently I went to Sweden I 
saw one factory where fifty to sixty 
types of steel are being manufactured 
by a single company under one roof 
They had electric furnace of low 
frequency induction type ranging 
from 20 lbs per hour to the biggest 
furnace of IS tons per hour charge 
Therefore, we have been urging from
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different platforms that the industrial* 
lists in this country should become 
wide awake to the need for manu
facture at special steel required for 
different industries Ui the earliest 
possible time. 1 can assure that as 
to  as Government is concerned, we 
4h*ll extend to them the maximum 
possible help.

Then the question o| non-ferrous 
qwtal comes in, and our biggest 
import is on the front of copper, 
aluminium, zinc and lead. On this, as 
Government is concerned, we 
are trying to see that the establish
ment of the Zavar plant comes up as 
toon as possible in Udaipur, which, 
fortunately, according to a recent 
investigation shows a potentiality not 
of 10,000 tons as we had earlier 
surveyed, but of 25,000 tons of zinc 
which we can produce at the Zavar 
mnes Even then, it is a far cry 
from self-sufficiency because our need 
of zinc is going to be more than 75,000 
tons and it may come to a lakh of 
tons towards the end of the Third 
Five-Year Plan

On the front of Copper, as the 
House is aware, the Khetn mine has 
been surveyed I would like to appeal 
to the industrialists that as far as 
these non-ferrous metals are concern
ed, instead of waiting for the day 
when the country can be sure of all 
the raw materials and mines and 
ores m this country, we should, even 
if necessary, base our smelter capaci
ties on the imported ore This has 
been done by Canada This has been 
done by Germany and many other 
countries m the world We know of 
the example of Japan They are 
importing iron ore from distant coun
tries like India They have based a 
big structure of their steel industry 
in their country based on imported 
iron ores There is no reason why in 
this country, these non-ferrous metals 
Aould not be covered both in the 
public and private sectors during the 
Third Five-year Plan through the 
efforts based on imported ores.

On the Heavy Chemicals front, the 
brouchure which various hon. Mem-

b*n referred to clearly shows the 
Progress that we have made. Practi- 
ctUly during the last seven years, the 
Production has gone up by about 
Bfc 180 crores. The House is aware 
t̂ at on the front of caustic soda, sod* 
**h and sulphuric acid and other 
h^avy chemicals, we are reaching the 
stage of near self-sufficiency It is 
°Ur endeavour, Sir, to see that in the 
n*xt seven years—two years of the 
® ĉond Plan and five years of the 
*bird Plan—we should make the 
country self-sufficient in Heavy 
Chemicals, and, if possible, to have 
s<Jme surplus, as far as exports are 
concerned

Then, Six. on the basic Chemicals 
S1de, I would like to mention one 
°*her pomt relating to the manufac
ture of basic organic intermediates. 
*rt the field of dye-stuffs and pharma
ceuticals we have been depending too 
"Juch on the import of these organic 
®ksic chemicals from outside. Our 
“ hport bill comes to more than Rs 30 
chores a year on this account. With 
“ te German collaboration—which we 
^bpe will fructify soon—we will be 
“ I a position to establish in the public 
s&ctor a wide range of manufacturing 
PVogramme in about 61 basic organic 
lrttermediates Once that is done, so 
f r̂ as dye-stuffs and pharmaceuticals 
aVe concerned, we shall reach in the 
ntext three years, by the end of the 
second year of the Third Plan, a 
s,age of near self-sufficiency in the 
°tgamc intermediates

On the question of Drugs, I have 
**ad the opportunity of laying the 
'Miole programme before the House 
We have reached a production of 
about Rs 45 crores last year This 
year, drugs production is going to rise 
Phenomenally. It may rise to about 

55 to Rs 60 crores Incidentally 
1 would like to answer the point 
Much my hon friend Shri Parulekar 
Mentioned about the Merck’s agree
ment, which is a small part of the 
^rugs programme I have answered 
steveral questions on the floor of this
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House about this point In the debate 
which took place about this agree
ment, we have tried to give the whole 
picture as far as possible I can tell 
him this much that the day is not 
far off when both the plants will be 
a reality—the streptomycin based on 
Merck’s and the streptomycin based 
on the Soviet collaboration That 
will be the time to judge which plant 
produces at what cost I have always 
been mentioning in the House not to 
base any considerations of the pro
jects exclusively on the basis of the 
worked-out cost of production We 
have seen it m the case of penicillin 
Once the estimate is drawn up, several 
factors beyond the control of the sup- 

pilMS" crop- up* ctm? air cihnî ES eoimr 
in the original estimated cost Now, 
we are hoping to finalise the scheme 
on the Soviet drug project This is 
a comprehensive project The pro
duction will almost come to about 
Rs 35 to Rs 40 crores worth of basic 
drugs in the private sector, the pro- 
alkaloids, m the field of antibiotics, in 
the field of various sulpha drugs and 
thiozols, in the field of cartesone and 
hormones and stenods and various 
types of surgical instruments and the 
like Therefore, Sir, these are not 
matters of any political tensions If 
my hon friend thinks that he will 
only utilise a phial or a vial which 
is of a special colour, streptomycin 
manufactured from that plant will be 
supplied to my hon friend who is 
very keen on that) m that particular 
eoSour, it can be specially design
ed for that purpose But these 
things have no politics These are 
purely economic factors We wel
come collaboration, as I said last 
time, from every country m the world 
We are friendly, thanks to our Prime 
Minister and our foreign policy, with 
every country in the world, and we 
welcome collaboration when it is con
sidered to be in the best national 
interests and to that end we have 
entered into these different agreements 
including the agreement which is Just 
now under discussion with the Soviet 
Union, the agreement about the big 
project In collaboration with the Soviet

tjnion is going to make us very largely 
<elf-sufficient in the basic drugs and 
Uffe-saving drugs along with other 
programmes for the manufacture of 
Urugs in the private sector, the pro
gramme m Pimpn and others

The second point which I wanted to 
Stress before the House is—leaving the 
Held of basic raw material which ac
counts for 60 per cent of the Import 
W l—the second large and heavy item 
bn the foreign exchange front and that 
Is, machinery, capital goods and equip* 
*nent for the plants This is a field 
'in which, during the past five to seven 
Vears, at the beginning of Independ
ence, we have not been able to concen
trate Thanks to this j?re$t .shock and 

^reat awakening on the foreign ex
change front we have so arranged our 
^nure industrial policy to see that 
Tnachtne building will be given the 
highest priority

The House will be glad to see from 
lhe figures that last yeai we reached

figure of Rs 80 crores from hardly 
*ts 10 crores to Rs 11 crores m 1951 
^hat is a welcome feature For that
* must congratulate the industrialists 
*n this country particularly in the pri
vate sector who have helped us in 
developing our machine-building capa- 
city, because the machine-building in 
*he public sector is just coming up. 
*uch as the Hindustan Machine Tools 
and the big corporation which we are 
3oing to establish at Ranchi

In the field of heavy machme-build- 
*ng plants the House is fully aware 
Sf thi different steps and therefore I 
Vould not like to take much time of 
Hie House The Ranchi plant is coming 
Hp Our team has gone there, both to 
Czechoslovakia and Moscow, to study 
*he various project reports The work 
■t Ranchi is on hand, and this plant 
*3 going to be the pride of our country 
because it will manufacture some of 
*he heaviest types of machines which 
■re not manufactured in many coun
tries in Asia including some of the 
\ell-developed Asian countries It 
\ ill produce more or less one steel 
Plant from A to Z including the roll
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ing mills, merchant mill, blooming 
mill, blast furnaces, cooper store 
will, convertors and various other 
components of steel mills and various 
components for oil and mining machi
nery, cement machinery and various 
other types of heavy machinery.

My friend Shri Morarka said he was 
wondering whether the capital pro
duction ratio will be properly main
tained. I can assure him that for the 
investment of Rs. 45 crores, in the 
beginning, when the plant comes into 
operation, the ratio will be about 
Rs. 25 to Rs 30 crores to the outturn 
in that plant and then it will come to 
about Rs 80 crores and Anally to 
Rs. 160 crores The investment pro
duction ratio will be fairly economic, 
about three to four, and that is, 75 
per cent being the turnover per year 
m the heavy machine building plant. 
That is a fair outturn.

I may al&o draw the attention of 
Shn Morarka to the Heavy Electricals 
Project at Bhopal. He said he was 
wondering wh> over an investment of 
Rs. 40 crorcs to Rs. 50 crores, the 
turnover is only going to be Rs 12 
ci ores As the House is aware, we 
have had to cut down the project into 
phases In the first phase the invest* 
ment is also reduced Now, the Plan
ning Commission and our Ministry 
have been at it, and I had the privi
lege of mentioning before the House 
a few days earlier that we are revising 
the entire programme and bringing up 
the production m two shifts, to about 
Rs. 25 crores That also will bring 
the ratio between the investment and 
production and productivity to a fair
ly economic level

It is true that the ratio in the elec
trical plant, particularly, for the turbo- 
alteraators, transformers and rectifiers 
and those types of heavy electrical 
machinery cannot be as high as either 
in the consumer goods or in other 
heavy machine-building plants.

Apart from the machine-building 
plant in the public sector, X would like 
to say that on the private sector front 
also, we have made considerable pro

gress in machine-building. My friend 
Shri Ramakrishnan took the occasion 
to mention about the consortium on 
sugar I can assure him that right 
from the beginning this consortium is 
a temporary affair It is only for the 
delivery of those 11 sugar plants. It 
is not permanent either. It is not a 
monopolistic combine or a cartel or a 
capital structure registered under the 
Companies Act. It is purely a friend
ly combination of three units in one 
consortium and three units in another 
consortium to deliver 80 to 85 per cent 
indigenous sugar plants in the country. 
I am very grateful lor the compliment 
that he showered on us I can assure 
him that these consortiums are not to 
be perpetuated as monopolistic com
bines, which was his fear. They are 
merely friendly combination for a 
particular task. As soon as this task 
is performed and the capacity has "been 
established, each one of them will pro
duce sugar plants individually them
selves for the country

Regarding solvent extraction, we 
have made considerable progress. Hie 
machinery for the solvent extraction 
plant is going to be entirely fabricat
ed in the country Starting with 66 
per cent indigenous production, in the 
next two years, it will be practically 
cent per cent indigenous production in 
the country.

I am not enumerating the several 
features of the machine-building acti
vities that are taking place All I can 
assure the House is that by the end 
of the third Plan we anticipate that 
about Rs. 300 crores to Rs. 350 crores 
worth machinery will be required for 
the country's industrialisation annual
ly, of which we hope about 80 to 85 
per cent will be met by indigenous 
production, both in the private sector 
and public sector That shall be our 
endeavour, because we know that 
without saving foreign exchange on 
the heavy import bill of capital goods, 
there is no salvation for rapid indus
trialisation of this country

Next to basic raw material produc
ing industries and m achine-building 
industries come the small industries.



1X793 Demand* APRIL 18, 1£SB /or Grants 11704A
[Shri Manubhu Shah]

I am grateful to the House 
for fee satisfaction generally 
expressed on the front of small 
industries, by which I mean khadi, 
ambar charkha, village and cottage 
In d u strie  silk, coir, handloom handi
crafts and small scale industries run 
by power In this field, I am not mak
ing any rash observation, even if it is 
rash, 1 feel I would be entitled to 
make it The provision of Rs 200 crores 
made in the second Plan is totally 
inadequate We have consumed it and 
we have been urging the Planning 
Commission, the Finance Ministry 
and all our colleagues that if this 
country is to become industrialised, in 
every nook and comer of this vast 
country, small industries are the only 
messenger of technology and friends of 
industrialisation Therefore, the pro
vision in the third Plan will have to 
be substantially higher If I have to 
give any figure—I have been saying it 
outside—unless Rs 500 crores or 
Rs 000 crores are provided in the 
third Plan, it would be most difficult 
to provide satisfaction in the field of 
industrial development m the whole 
country I can assure the House that 
every penny given to the small indus
tries section will be utilised m a 
frugal manner and in order to provide 
maximum employment—fruitful and 
gramful productive employment—ani 
to bring about the maximum indus
trialisation of the most backward areas 
in the country This can be done pro
vided adequate funds are available 
for productive employment there is no 
substitute to small scale industries 
and it needs very small foreign 
exchange

I am not dwelling more on this* 
subject of small industries, for which 
I have very unpassionate love and on 
which I can spend much mote tune, 
but, I will skip over it because I want 
to touch the other subject raised by 
Shn Morarka, viz, the review of the 
Industries (Regulation and Develop
ment) Act enacted in 1951 As far as 
that Act is concerned, it has now 
taken various forms after planning

has come into this country. ?3ie first 
Plan itself was to some extent 
mdiistry-orientated. The second Plan, 
as the House Is aware, is more ot tat* 
completely Industry-orientated, ot 
course, agriculture always taking the 
pride of place We have to realise that 
if the standard of living in this coun
try is to be raised, so far as the 
common man is concerned, industria
lisation is tile only royal road As far 
as revision of the Act is concerned, 
the industrial policy and Act are 
under constant review. Every day 
that passes makes us more and more 
aware of the need to removing any 
weaknesses that might be there in> 
the Act The industrial policy state
ment made by the Prime Minister on 
the floor of this House in 1956 is a. 
comprehensive document dealing, 
with all aspects of industrial develop
ment and planning So, I do not feel 
there is any need in that sense to have 
a review of reconsideration at that 
Act That Act is serving as one of 
the best instruments for the economic 
development of the country

In that Act, Mr Morarka has rightly 
pointed out two things about which 
we should be cautious One is about 
the concentration of economic power 
in the hands of a few people If one 
looks into the licences given in the 
industrial sector, one will immediately 
notice the large number of new entre
preneurs that are coming up m the 
field of industrial development The 
base of the economic structure is 
being made wider and wider and 
every care is taken to see that those 
industrialists who are already in the 
field are not getting more and more 
industrial development in their hands 
Concentration of economic and indus
trial power m a few hands is to be 
avoided and that is a thing with 
which Government is in full accord 
and sympathy I can assure the House 
that we have taken every minutest 
possible care to see that if there are 
two, three or five entrepreneurs apply
ing for a licence, we have tried to give 
the industrial licence to that gentleman 
who has not already too many
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industries in hie hands. But there are 
many cases within the industry -where 
axcejrttajr $*e leedett anjl the pioneers 
In UM iiiduflttir Who A »  in the' fore- 
rant otfcerk have Hot comb forward to 
establish those industries. Naturally, 
industrialisation cannot wait till the 
new entrepreneurial class takes that 
enormous rttk ahd so we have got to 
see that the industry is established by 
whatever best means is available. 
What I want to assure the House is 
that constant care is taken that econo
mic concentration of power is avoided.
18 h n .

The last point is about regional 
backwardness. I have myself the 
fullest sympathy with the House, as 
far as this aspect is concerned. I come 
from an area which was under double
distilled slavery till 1947. That was an 
area where there was no industry, 
even though it was attached to its 
counterpart in Gujerat. Therefore, I 
know how friends from other areas 
feel where there are no industrial 
developments. But the basic issue is 
this. The industrial development of 
this country itself, even though it 
looks a little satisfactory, is totally 
inadequate, and unless and until the 
quantum and the volume of industria
lisation increases to make it pa wide
spread as one would desire, it would 
be a bit of a difficult task to remove 
the disparities, though it can be 
progressively reduced.

If an analysis of the licences is 
made, sometimes when the licences are 
looked into as a whole they do not 
give a correct and true picture. Most 
of the Industries which are expanding 
are naturally the existing industries, 
and the licences, as they are issued and 
as they are printed, are lumped with 
units and substantial expansion. I 
myself had occasion to analyse this. 
Most of the licences are for substan
tial expansion. And when new licences 
are allotted, the House will perhaps 
have the satisfaction to know, those 
areas or thorn districts which are less 
industrialised are coining up and are 
industrialised more and are given high 
proportions of licences for new units

A« far as expansion is concerned, I 
hope everybody'will agree, (hat It is 
inescapable tu t a unit which exists- 
at a particular place can expand there- 
alone. But S can say that whenever a 
question of a new industry comes, we 
are trying to give it as much regional 
approach as possible. Added to that,, 
one of the new steps taken for 
removal of the regional backwardness 
is the establishment of small-scale 
industries and medium industries in 
those areas. Actually, if the pro
gramme for the small-scale industries 
in the report is seen, we have made 
special mention of this. The National 
Small Scale Industries Corporation 
and all the rest of the institutions and> 
the instruments that we have got in. 
our hands are being given continuous 
instruction to see that those areas 
where there ere less industries should 
be allowed to develop and should be 
encouraged for development.

Here I would like to give one word 
of caution. The other day, the Chief 
Minister of a State which, in the 
opinion of many friends in the House, 
is well industrialised, said that his 
State has not got adequate industries. 
Only day before yesterday, my friend 
from Bombay, Mr. Vankde, mentioned 
that only 3 cr 4 big cities in Bombay 
State are well industrialised and the 
rest of the whole of Bombav State, 
including the Maharashtra and 
Gujarat side, is not adequately indus
trialised. That is the complaint which 
we have received from every part of 
the country. Now if we see that, in 
juxtaposition with States like Assam, 
Rajasthan, various areas of North 
Bihar, various areas of Eastern Uttar 
Pradesh, one can easily say that most 
of the backwardness that is prevalent 
in the whole country can be only 
tackled by the very speedy and rapid 
growth of small and medium indus
tries. Therefore, all our efforts are- 
towards that end. And in the conside
ration of the Third Five Year Plan 
also I have no doubt that the Plan
ning Commission and our Ministry will 
see to it that more and more emphasis 
is given to trying to remove the dis-
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.parities by giving promotional bias 
towards the establishment of new 

.industries in the medium scale and 
the large scale and the small scale m 
those areas which are less industria
lised.

I have enumerated this on different 
•occasions. For example, in the case 
•.of sugar, m the case of textiles, in 
"the case of cement, we are not licens
ing new  ̂units in those areas where 
there are already sufficient spindles 

.and so"on. We are not licensing sugar 
factories in those areas where there 

.are enough number of sugar factories.
Shri Fanlgrahi: How many have 

.gone to UP?
Shri Manubhai Shah: Very few. If 

you see the Second Five Year Plan,
I do not think that at the most more 
than about a dozen or less than that, 
as compared to about 60 which have 
gone to different areas and that too, 
if you analyse again the licences, they 
are more for substantial expansion 
than really for new sugar factories

• coming up.

Shri Fanigrahi: What about the 
•electrical and chemical industries?

Shri Manubhai Shah: I am trying 
to say that wherever there is a disper
sal possible of those industries which 
are concentrated m a particular 
region, we are attempting a dispersal 
As far as cement is concerned, it is 
already well known to the House that 
in those areas where there is surplus 
of cement new industries are not 
being licensed and in areas like UP. 
the Punjab and some of the portions 
•of West Bengal, where cement is 
deficient, we are trying to license new 

-plants.
In short, I wanted to assure the 

House that we are careful about what 
‘Shri Morarka and several other hon. 
friends drew the attention, that in, 
'to remove the regional backwardness.

Lastly, I would like to draw the 
-attention of the House to the new 
■scheme of the National Industrial
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bevelopment Corporation in order to 
Quickly modernise the textile mills 1 
hope the hon. Members have had the 
time to study the scheme. It is a 
Short-term five-year loan scheme so 
that all the textile mills in this coui'- 
try without going through the elabo
rate procedure of applying in different 
Schemes, getting scrutinies, surveys 
«*nd all that, could immediately apply, 
*>uy that machinery from an Indian 
Manufacturer of which now there are 
Many and take advantage of the 
Scheme. I do hope that the textile 
Mdustry, which again is the kingpin 
^f the entire industrial sector of this 
Country, takes advantage of it and 
follows its other partner, the jute mills 
‘h modernising its macAmeiy at an 
earliest possible opportunity under the 
benefit of this scheme.

. Re. Guillotine of Demands >170$
for Grants

*fc.07 hrs.

RE GUILLOTINE OF DEMANDS 
FOR GRANTS

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha):
®ir, I would like to raise one very 
irhportant and urgent point.

According to the schedule we are 
btehmd it by one and a half hours. I 
would therefore request you to consult 

House to fix the time for the gullo- 
t'ne of the Demands According to 
the present schedule I think, as I 
ŝ id, we are behind by one hour and 
3Q minutes. Unfortunately, on Saturday we have to take up non-official 
business at 3-30 p m  , otherwise we 
would have sat through till 5 p.m . 
when the guillotine should have been 
aI)plied. Generally, guillotine is 
aRpIied, according to convention, at 
5 p.m  'Our difficulty is that Saturday 
b%ing non-official business day is a 
b^lf day. So, I would just seek your 
®mdance

The House also may not be taken by 
surprise, so I would like that the 
**buse must know the exact time-table 
88 to when the guillotine will apply, 
Mien the Demands' will finish and




